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BEFORE THE IION'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

O.A. NO. 347/2016 	
8 

IN THE MATTER OF 	
ee-( e-r-toor;` 

tjA 

CHANDRA BHAL SINGH 	 ... APPLICANT tAt 
gsTARIAL 

VERSUS 
• . 

UNION OF INDIA & ORS. 	 ... RESPONDENTS 

AFFIDAVIT ON BEHALF OF RESP. NO. 14 - MP STATE 

BIODIVERSITY BOARD IN COMPLIANCE OF ORDER 

DATED 09.08.2019 and 18.03.2020 

I, Jasbeer Singh Chauhan S/o Late Shri S.S Chauhan, aged about 

57 years, Member Secretary, M.P. State Biodiversity Board, 26 

Kisan Bhavan, 1st Floor, Arera Hills, Bhopal, M.P., do hereby 

solemnly affirm and state on oath as under:- 

1. That, I am the Member Secretary of the Respondent No.14 

and as such I am well conversant with the facts and 

circumstances of the case and am competent to swear this 

affidavit. 

2. That vide order dated 09/08/2019 passed in OA No. 347 of 

2016, this lion'ble Tribunal was pleased to make certain 

observations with respect to BMC constitution and PBR 

preparation at National level and expressed its concern over 

the implementation of the BD Act 2002. Government of MP 

and MPSBB are one of the respondents of the case. 

3. It is humbly submitted that Madhya Pradesh State 

Biodiversity Board has complied with all the directions of 

Hon'ble National Green Tribunal, New Delhi dated 

09/08/2019. The status of constitution of BMCs and 

preparation of PBRs in the State of Madhya Pradesh is 100%, 

as updated on 10/07/2020. We have constituted BMCs and 

prepared PI3Rs, respectively, at all levels. For detailed 

process and updates please see Annexures 1 to 13. 



Status of BMC 
Constituted 

Constitution with Local 	Total 
BMCs 

Bodies 

Rural Development & Panchayat 

Jila (District) Panchayat 

Janpad (Block) Panchayat 

Gram Panchayat 

'Total 

Urban Development 

Nagar Nigam 	 16 	16 

Nagar Palika 	 98 	98 

Nagar Parisad 	 264 	264 

Total 	 378 	378 

Grand Total 	 23557 	23557 

100.00 

100.00 

100.00 

100.00 

100.00 

100.00 

100.00 

378 

100.00 

52 

313 

22814 

23179 

52 

313 

22814 

23179 

98 98 

264 264 

378 

23557 

Total 378 

100.00 23557 grand Total 

378 

PBRs 
Status of PBR Preparation 	Total 

Prepared 

Rural Development & Panchayat 

Jila (District) Panchayat 	52 	52 

Janpad (Block) Panchayat 	313 	313 

Gram Panchayat 	 22814 	22814 

Total 	 23179 	23179 

Nagar Nigam 

Nagar Palika 

Nagar Parisad 

Urban Development 

16 	16 100.00 

100.00 

100.00 

OA 

100.00 

100.00 

100.00 

100.00 

4. That the MPSBB has also filed an affidavit of compliance on 

27.01.2020 vide Diary No. 164/20 which is at pages 1848 to 

2017 of the llon'ble Tribunal's paperbook. 
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5. That the following steps have been taken by MPSBB to 

achieve 100% compliance of flon'ble Tribunal's directions 

dated 09/08/2019; 

a. PBRs are validated by BMCs. The field verification 

and updating of digital and dynamic PBRs shall be 

made once the COVID-19 situation normalizes. A copy 

of Office Memorandum of Constitution of Monitoring 

Committee for overseeing the quality of PBR by NI3A, 

dated 20.01.2020 is annexed as ANNEXURE : 1 and a 

copy of order by NBA to States for constituting State 

Level PBR Quality Evaluation Monitoring Committee 

dated 30.03.2020 is annexed as ANNEXURE : 2. 

b. That Madhya Pradesh State Biodiversity Board 

complied with the directions of National Biodiversity 

Authority, Chennai by making digital and dynamic 

PBRs on the basis of secondary data, even under the 

prevailing COVID-19 situation in the shortest possible 

time frame. A copy of process of preparation of digital 

and dynamic PBRs on the basis of secondary data by 

providing technical support is annexed as 

ANNEXURE-3. 

c. Constitution of State Level PBR Quality Evaluation 

Monitoring Committee, dated 28/05/2020. A copy of 

order of State Level PBR Quality Evaluation 

Monitoring Committee dated 28.05.2020 is annexed as 

ANNEXURE : 4. 

Constitution of State Level PBR Quality Evaluation 

\ 	onitoring Sub-Committee dated 24/06/2020. A copy 
rL 

f order of State Level PBR Quality Evaluation 

Monitoring Sub-committee dated 24.06.2020 is 

annexed as ANNEXURE : 5. 

e. Constitution of Board Level PI3R Technical Screening 

Committee, dated 18/06/2020. A copy of order of 

Board Level PBR technical screening Committee dated 

18.06.2020 is annexed as ANNEXURE : 6. All these 

committees regularly monitored and guided the 

constitution of BMCs and preparation of PBRs. 
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A copy of Board's order to Panchayat & Rural 

Development Department for BMC formation dated 

4.7.2020 is annexed as ANNEXURE : 7. 

A Copy of order of Nomination of PIC and MIC, 

dated 08.06.2020 is annexed as ANNEXURE : 8. 

A copy of minutes of meeting of PBR. Quality 

Evaluation Monitoring Committee, dated 17/07/2020 is 

annexed as ANNEXURE: 9. 

A copy of minutes of meeting of PBR Quality 

Evaluation Monitoring Sub-Committee, dated 

17/07/2020 ANNEXURE : 10. 

A copy of status of BMC as updated on 

10/07/2020 ANNEXURE : 11. 

A copy of status of P13R as updated on 

10/07/2020 ANNEXURE : 12. 

A copy of Agenda for Circulation, dated 

25/07/2020 ANNEXURE : 13. 

6. That MPSBB has complied with 100% targets with respect to 

BMC constitution and PBR preparation as per the directions 

and orders of I lon'ble tribunal. 

7. That as per the directions of National Biodiversity Authority, 

Chennai digital and dynamic PI3Rs have been prepared. 

It is therefore, most respectfully prayed before this I lon'ble 

Tribunal that the present affidavit on behalf of MPSBB may 

be taken on record and the penalty, if any levied on the Board, 

since 18/03/2020 may kindly be waived, taking into 

consideration the fact that MPSBB had overcome all its 

challenges even during COVID-19 pandemic situation and 

has achieved 100% status in constitution of BMCs and 

preparation of PBRs. The deponent shall ever pray as duty 

bound for the same. 

DEPONENT 
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VERIFICATION  

I, the above named Deponent do hereby verify that the 

contents of this Affidavit are true to the best of my knowledge 

and belief and no material fact has been concealed or 

suppressed there,from. 

Verified On This ell)a}rOf September, 2020 At Bhopal. 

1,  

k. 

DEPONENT 

/'SEP WO 
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No. NBAJ15/30/2019/SBB/NGT l35-  33 	 Dated 20.01.2020 

OFFICE MEMORANDUM  

Sub: 	Constitution of Monitoring Committee for overseeing the quality of People's 
Biodiversity Registers (PBRs) by evolving a suitable mechanism — regarding 

Ref: 	Office Memorandum No. 0-12027/6/2016-CS III dated 15/01/2020 of the 
Ministry of Environment, Forest & Climate Change, CS-III (Biodiversity) 
Division. 

Section 41(1) of the Biological Diversity Act, 2002 states th4t, "Every local body shall 
constitute a Biodiversity Management Committee within its area for the purpose of promoting 
conservation, sustainable use and documentation of biological diversity including 
preservation of habitats, conservation of land races, folk varieties and cultivars, domesticated 
stocks and 'breeds of animals and microorganisms and chronicling of knowledge relating to 
biological diversity." 

2. As per Rule 22(6) of the Biological Diversity Rules, 2004, the main function of the 
Biodiversity Management Committee is to prepare People's Biodiversity Register in 
consultation with local people. The Register shall contain comprehensive information on 
availability and knowledge of local biologicarresources, their medicinal or any other use or 
any other traditional knowledge associated with them. The People's Biodiversity Registers 
shall be maintained and validated by the Bio-diversity Management Committee. 

3. People's Biodiversity Registers (PBRs)) are statutory technical documents that capture all 
the details of biological resources and associated knowledge available in the jurisdiction of 
the local body. Any person or entity accessing these biological resources or associated 
knowledge for research / bio-survey / bio-utilization / commercial utilization, are under 
obligation to share a portion of their benefit to the local communities to help in the 
conservation and sustainable availability of these resources. 

4. Preparation of PBRs require technical expertise at various stag6s Compiling and 
7collating the biological resources requires a comprehensive understanding of the subject 

Nrz-V matter. Therefore, a general awareness is required amongst local bodies for decision making 
in the use of biological resources available in their jurisdiction. 

5. The Principal Bench of the Hon'ble National Green Tribunal vide Order dated 9th  August 
2019 in OA No. 347 of 2016 had issued instructions to constitute a monitoring Committee to 
oversee the quality of PBRs on sample basis by evolving a suitable mechanism. 



6. Ministry of Environment, Forest and Climate Change vide Office Memorandum referred 
above, has constituted two Committees which will monitor the quality of PBRs. 

7. 	The Committees would be as follows:- 

A. Monitoring Committee — ! for States / Union Territories — Andhra Pradesh, 
Chhattisgarh, Maharashtra, Gujarat, Telangana, Karnataka, Kerala, Tamil Nadu, 
Madhya Pradesh, Odisha, Goa, Andaman and Nicobar, Dadra and Nagar Haveli, Diu 
and Daman, Lakshadweep and Puducherry is as below: 

S.No. Name Designation / Organisation Chairperson / 
Members 

1 Dr. S.K. Khanduri Ex-PCCF, Kerala Chairperson 
2 Dr. Joseph Bagyaraj Microbiologist and Honorary 

Scientist 
Member 
. 

3 Dr.Oomen V Oornen Ex -Chairman, SBB, Kerala Member 
4 Dr. D. Narasimhan Retd. 	Professor, 	Madras 

Christian College 
Member 

5 Dr. Ramakrishna Ex-Director, ZS1 Member 
6 Dr. V.G. Malathi Ex-Principal Scientist, ICAR Member 

B. Monitoring Committee — II for States / Union Territories — Arunachal Pradesh, 
Assam, Bihar, Himachal Pradesh, Jharkhand, Haryana, Manipur, Mizoram, 
Meghalaya, Nagaland, Punjab, Rajasthan, Sikkim, Tripura, Uttar Pradesh, 
Uttarakhand, West Bengal, Chandigarh, Delhi, Jammu and Kashmir and Ladakh is as 
below: 

S.No. Name 	. Designation 	 I 
Organisation 

Chairperson 	/ 
Members 

1 Dr.R.B.S. Rawat Ex-PCCF, Uttarakhand Chairperson 
2 Dr. A.K. Gupta Ex- PCCF, Tripura Member 
3 Shri R.R. Shukla Ex-PCCF, Kerala -ember 

Member 4 Shri Arakkal Ashraf Ex-PCCF and Ex Member 
Secretary. 	Maharashtra 
SBB 	 . 

5 Dr. P.K. Singh Principal Scientist, National 
Bureau of Animal Genetic 
Resources 

Member 

6 Dr.M. Sanjappa Ex-Director, BSI Member 
7 Dr.NeelimaJerath Ex-Member 	Secretary, 

Punjab SBB & DG, Science 
City, Kapurthala' 

Member 

8. 	The Secretary, NBA would serve as Member Secretary for both the committees. 



PO 

The Monitoring Committees would have the following terms of reference: 

i. To oversee the quality of PBRs on sample basis by evolving a suitable mechanism; 

ii. To interact with relevant stakeholders who are involved in the preparation of PBRs 
or as it deems fit; 

iii. To submit report to NBA every three months. The first report is to be submitted on 
or before 31St March 2020; 

10. The tenure of the Committee shall be for a period of two years from the date of its 
constitution. The NBA may amend the TORs, if required. 

11. The guidelines for the Committee shall be as referred to in Annexutle 4. 

12. This issues with the approval of the competent authority. 

(J.JUSTIN MO 	, IFS) 

Secretary, National Biodiversity Authority. 

1. All Members of the Committee (as per Annexure II) 
2. All Chairman's of State Biodiversity Boards 
3. All Member Secretaries of State Biodiversity Boards 
4. Private Secretary to Chairman, NBA 
5. Administrative Officer, NBA 
6. Accounts Officer, NBA 
7. Guard File • 

To 
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ANWEXURE — I  

GUIDELINES  

The following guidelines are issued for proper conduct of the meeting to achieve the expected 
outcomes. 

1. Committees are being constituted mainly to advise NBA on technical, techno-legal, 
administrative, scientific, statutory and miscellaneous matters. The role of the 
Committee is more or less similar to that of 'Amicus Curiae' in the Court of Law. 

2. Chairman/Member Secretary of the Committee are empowere9I to invite/seek opinion 
of experts/special invitees, academicians and others as they dOm fit. 

3. The Chairman and members are requested to kindly make it convenient to attend the 
meeting at the fixed venue and time. The NBA / State Biodiversity Board (SBB) will 
arrange transport from Airport / Railway station / bus stand to and from the venue of 
the meeting. 

4. The travel of cost by Air (Air India - economy class) / train (AC-II Tier) / road mileage 
etc., incurred by the Chairman and the members / invitees will be reimbursed on 
production of the tickets / boarding pass along with bills in the prescribed format 
provided by NBA/SBB. The lodging and boarding will be provided by the NBA/SBB. 

5. As per the directions issued by the Ministry of Finance vide O.M. no. No.19024/ 
2212017-E. IV, dated 19th  July, 2017, the Members are required to purchase the ticket 
from three authorized travel agents viz. M/s Balmer Lawrie & Company limited (BLCL), 
M/s Ashok Travels & Tours (ATT) and Indian Railways Catering and Tourism 
Corporation Ltd. (IRCTC), or tickets may be booked directly from the Airlines. 

6. The Chairman of the committee is entitled for an amount of Rs.6000/- as sitting fee 
per day. Members and other invitees are entitled for an amount of Rs.4000/- as sitting 
fee per day. 

7. As per.  OM. No. 19047/10/2016-E-IV dt 12/4/2017 issued by Ministry of Finance, non-
official members alone are entitled to draw sitting fees for attending the meetings of 
the Expert Committee. The definition of Non-official members as per OM are as 
follows: "For the purpose of grant of sitting fee only such persons are to be considered 
as non-officials who are not employed in any institution / organisation / body funded by 
the Central Government". 



fe 
8. The committee is requested to submit a quarterly report to the NBA duly authenticated 

by all the members. The NBA in turn shall furnish the report to the MoEF&CC. In 
order to finalize and submit the report, a lump sum of Rs.5,000/- will be paid to the 
Chairman per quarter, to meet the postal expenses, mobile, internet charges and cost 
of secretarial assistance at his place of stay on request. For payment of lump sum, a 
self-declared certificate to the effect that the expenditure has been incurred for the 
above purpose has to be furnished by the Chairman. 

9. The committee shall oversee the PBR preparation in accordance with the provisions of 
the Biological Diversity Act, 2002 and the Rules / Regulations / Guidelines framed 
thereunder. 

10. The Chairman and members shall exchange notes and views on the subject matter to 
be discussed during the meeting / field visit. Given the sensitivity and nature of 
deliberations of the Committee, members are requested not to: engage in any bilateral 
discussion with non-members regarding the subject matter. 



ANNEXURE — EE 

1 Dr. 	S.K. 	Khanduri, 	409, 	Nilaya 	Hills, 	Haridwar 	Bypass, 	Dehradun 	248001, 
Uttarakhand. 
Tel: 9871800409; skhanduri57qmail.com  

2 Dr. 	R.B.S. 	Rawat, 	188/1 	Doon Valley Officers Society, Vasant Vihar, 	Dehradun 
248006, Uttarakhand. 
Tel: 9412051550; raghubir226(gmail.corn 

3 Shri R.R. Shukla, 107/112 (A) Jawahar Nagar, Kanpur-208012, Uttar Pradesh. 
Tel: 91 9895076129; rrskerala@yahoo.co.in  

i 

4 Dr. A.K. Gupta, Senior Professional Fellow, Wildlife Institute of India, P. 0. Box #18 
Chandrabani, Dehradun 248001, Uttarakhand. 
Tel: 94364 50822; akphavrigmail.com  

5 Shri Arakkal Ashraf, No-115/116, Swaraj Nagar, Manewada , Nagpur, Maharashtra. 
Tel: 8208020463 I ash.arakkalcimail.com  

6 Dr. Joseph Bagyaraj, No. 41 RBI Colony, Anand Nagar, Bengaluru, Karnataka. 
Tel: 91- 9448465368; djbagyaraAgmail.com  

7 Dr. M. Sanjappa, 502, Block C-7, KendriyaVihar, Ballari Road, Yelahanka, Bengaluru 
560064, Karnataka. 
Tel: Phone: 080 23330153 Ext.302. Email: saniappamyrnail.com  

8 Dr. Ramakrishna, Flat No. 6, Navami Varsha Apartment, Srinivasapura, Opposite JSS 
Engineering. College, Bangalore — 560060, Karnataka. 
Tel: 7760669210; ramakrishna.zsimail.com  

9 Dr. P.K. Singh, E-2, National Bureau of Animal Genetic Resources, GT Road bypass, 
PO Box-129, Karnal 132001, Haryana. 
Tel: Ph. 09416411329(M); pksinghmathuragmail.com  

10 Dr.Oomen V Oornen, GRA E-77, Gandhipuram, Sreekaryam, Trivandrum 695017, 
Kerala. 
Tel: 9447728940 Email: oommenvogmail.com, 

• ,. , 
11 Dr. V.G. Malathi, Sreekumaran Hill Crest Apartment, CKS Avenue, Thondamuthur, 

Coimbatore 641046, Tamil Nadu. 
Tel: 8110996093; vgmalathirediffmail.com  

12 Dr.NeelimaJerath, Director General, PushpaGujral Science City, Jalandhar-Kapurthala 
Road, Kapurthala, Punjab. 
Mob: 7087032265 / 9417555857; neelimakjyahoo.co.uk  

13 Dr: D. Narasimhan, No. 5, Santhana Lakshmi Street, Rajeswari Nagar Selaiyur, 
Chennai-600 073, Tamil Nadu. 
Mobile: 98402 31967; narasimhandgmail.com  
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ANNEXURE 

farA11 
National Biodiversity Authority 

viRd 
Government of India 

Dated: 30/03/2020 

g. 	.Z.311 
3.115U.0 

Dr.'V. B. Mathur 
Chairperson 

DO NO. NBA/5/30/219/SBB/NGT 

Dear Shri lqbal Singh Bain 

I p. ementation of the Orders of the Hon'ble National Green Tribunal, Delhi with 
ct to the formation of Biodiversity Management Committees (BMCs) and preparation 
ople's Biodiversity Registers (PBRs) - Request to utilize funds under CAMPA and 
tute a State level PBR Monitoring Committee - regarding 

A No. 347/2016 filed by Shri. Chandra Bhal Singh before the Principal Bench of 
e ........ ..... 	Hon ;:GT 

-ref& to this office letter even no. dated 8th November 2019 (copy enclosed as Annexure I), by 
which the State Government was requested to take proactive steps to complete the formation of 
Biodiversity Management Committees and preparation of Peoples Biodiversity Registers for all the 
local bodies of the State as directed by the Hon'ble National Green Tribunal before 31/01/2020. 

The status of BMCs formed and PBRs prepared in your State is as follows:- 
Timeline Total no. of local 

bodies (Target no)_ 
BMCs formed PBRs prepared 

As on 31/07/2019 23617 23438 890 
As on 31/01/2020 19352 938 

As is evident from the above, though substantial progress has been made in respect of BMC 
constitution, more efforts are needed for preparation of PBRs and the task has not been completed 
as per the Orders of the Hon'ble NGT. The Hon'ble NGT vide Order dated 18/03/2020 has 
instructed all the defaulting states have to deposit Rs. 10 lakhs per month starting from 
01/02/2020 to the Central Pollution Control Board (CPCB) till such time, the task is fully 
completed. Copy of the Order of the Hon'ble NGT is enclosed as Annexure II. 

While the Ministry of Environment, Forest and Climate Change and National Biodiversity Authority 
have been providing the required technical support for achieving the above task, the State 
Government is requested to provide the required infrastructure and financial support for 
accomplishing the target and accordingly instruct the Department of Rural Development and 
Panchayati Raj under whom the local bodies function to complete the process at the earliest. 
Once the above task has been accomplished, you are requested to inform the status, so that action 
can be taken to inform the Hon'ble NGT and the CPCB to stop recovering the penalty from your State 
from the date of completion. 

Preparation of good quality PBRs is very critical for the conservation of our biological resources. The 
amount that would accrue for BMCs as part of Access and Benefit Sharing (ABS) would greatly 
depend on the biological resources indicated by the PBRs. Therefore it is very important to prepare a 
good quality PBR as per the format recommended by NBA. This exercise may require between 
Rs 5-7 lakhs per PBR depending on the extent of area under the jurisdiction of the local body and the 
biological diversity values therein. 

1/2  
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In this regard, State Governments may consider spending part of the budget allocated for the 
Panchayati Raj Department for strengthening the BMCs and preparation of PBRs. State 
Governments may also consider utilizing the Compensatory Afforestation (CAMPA) Fund, in 
accordance with section 5(3) of the CAF Rules, 2018 for this purpose and accordingly prepare the 
Annual Plan of Operations f9r utilization of STATE CAMPA Funds. 

(
In order to evaluate the quality of PBRs prepared by the States, NBA with the approval of the 
Government of India has constituted two Committees as directed by the Hon'ble NGT, which are 
currently in the process of evaluating the quality of PBRs on a sample basis. Copy of the OM 

( constituting the Committee is enclosed as Annexure III.  But considering the large number of PBRs to 
\ be evaluated, it would be practically difficult for this Committee to conduct, an extensive evaluation of 
; the quality of the PBRs prepared. Therefore, State Government is advised to constitute a 5-7 
Imembers State-level PBR Quality Evaluation Monitoring Committee, comprising of subject matter 

experts including superannuated forest service officers which could oversee the quality of PBRs by 

l
evolving a suitable mechanism and also to support the National PBR Monitoring Committee 
appropriately. The NBA has developed a PBR Quality Evaluation Framework (Annexure IV), which is 
to be used to be used by the State-level PBR Quality Evaluation Monitoring Committee. 

In the light of the recent NGT Order, you are requested to review the action taken till date with the 
concerned officials and finalize a road map for accomplishing the task of completing the formation of 
BMCs and preparation of good quality PBRs and inform this office. 

In order to constantly monitor the progress in the matter, we have planned to organize interactions 
with the State Biodiversity Boards / UT Biodiversity Councils through video-conferencing organized 
with technical assistance from NIC, Chennai (dates and time given below) and you may please 
advise your officers to participate. 

S.No. Date Time 
1 28/04/2020 14.30 - 1700 hrs 
2 29/05/2020 14.30 - 1700 hrs 
3 29/06/2020 14.30 - 1700 hrs 
4 30/07/2020 14.30 - 1700 hrs 

 

31/08/2020 14.30 - 1700 hrs 
6 21/09/2020 11.00 - 1330 hrs 

Thanking you, 

Yours sincerely, 

(Dr. V. B. Mathur) 
Chairperson 

To 

Shri lqbal Singh Bains, lAS 
Chief Secretary 
Government of Madhya Pradesh 
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Chairperson 
	 Government of India 

D.0 No. NBA/15/30/2019/SBB/NGT/23  
Dale: 8th  November, 2019 

Dear 	lq&40,4id 

Sub: Implementation of the Order of the Hon'ble Principal Bench of National Green Tribunal, Delhi 
with respect to the formation of Biodiversity Management Committees (BMCs) and People's 
Biodiversity Registers (PBRs) — reg 

Ref: OA No. 347/2016 filed by Chandra Bhal Singh (copy enclosed) 

The National Biodiversity Authority (NBA) and State Biodiversity Boards (SBB) have been 
functioning to conserve, facilitate and regulate the biological diversity of the country within their 
jurisdiction as per the provisions of the Biological Diversity Act, 2002. The Act envisages that the 
State Government shall constitute Biodiversity Management Committee (BMC) in each local body 
which will document the biological resources in their jurisdiction and prepare a People's Biodiversity 
Register (PBR). The use of any biological resource for commercial use by an Indian entity would 
require the consent of the concerned BMC and the SBB and in the case of a foreign entity, the approval 
of the NBA is mandatory. 

As there has been an inordinate delay in the formation of the BMCs and completion of PBRs, the 
Principal Bench of the Hon'ble Green Tribunal vide Order dated 9th August 2019 in OA 347/16 had 
issued directions to the State Governments to complete the process of BMCs and PBRs in their 
respective states by 31st January 2020 and had instructed the Ministry of Envir6timent, Forest and 
Climate Change (MoEF&CC) and the National Biodiversity Authority to conduct a monthly review on 
the progress made by the State Governments and submit a compliance report to the NGT. The Hon'ble 
NGT has also ordered that if the process of BMC formation and PBR preparation is not completed 
before the stipulated deadline, the State Governments shall pay a fine of Rs. 10 lakhs every month to the 
Central Pollution Control Board which can be used for environmental conservation. A copy of the 
Order of the NGT is enclosed as Annexure 1.  

As per the instructions of the Hon'ble NGT, the MoEF&CC and NBA had convened a review 
meeting on 30/09/2019 and 17/10/2019 at Delhi. A copy of the minutes is enclosed as Annexure H and 
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III. The monthly meeting in November 2019 would be held on 27-28th  November, 2019 at Chennai for 
which the meeting notice has been sent to all the Chairman / Member Secretary of the SBBs. 

As the responsibility to constitute the BMCs and complete the preparation of PBRs is with the 
State Governments, I request you to kindly conduct a monthly review at your end, so that the Order of 
the Hon'ble NGT can be complied within the stipulated deadline. You are requested to kindly furnish a 
report in this regard to the National Biodiversity Authority on or before 1st December 2019, to enable us 
to submit a compliance report to the Hon'ble NGT. 

End: As above 

To 

Shri Sudhi Ranjan Mohanty, IAS 
Chief Secretary, 
Government of Madhya Pradesh 
MP Mantralaya, Vallabh 
Bhavan Bhopal - 462004 
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Process of 
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Telephone No: 0755 - 2554549 / 2554539Fax: 0755 2764912 

E-mail: mpsbb@mp.gov.in  



Process of Peopie'5 Nodtver5Ety giter (P RN 
(Digital and Dynamic PBR on the Basis of Secondary Data) 

INDEX 

Particulars S. 
No. 

Page No 

1 
	

Introduction 
2 
	

Background- 
Present Status of BMCs 

Present Status of Digital and Dynamic PBRs prepared 

2.3 PBR Formats 
2.4 Language of Formats 
2.5 Chapters 
2.6 Role of BMCs/ local body 
2.7 Role of MP State Biodiversity Board (MPSBB) 

3 State level initiative- 6-8 
3.1 Constitution of PBR Monitoring and Quality evaluation committee- 
3.2 Special MPSBB Board Meeting for Digital and dynamic PBR- 
3.3 Official directions 
3.4 Video Conferencing (VC) 

3.5 Constitution of State level PBR Cell 
3.6 Technical Support from M.P. Council of Science & Technology 

Bhopal (MAPCOST) 
3.7 Technical Support from IT Cell of Department of Forest 

4 Districts level initiative- 9 

5 Methodology ( Adopted at MPSBB level) 9-22 
5.1 Segregation of Chapters- 
5.2 Source of Data for General Information ( Part-1) 
5.3 Process for Data for General Information (Part -1) 
5.4 Source of Data for Biodiversity Specific information (Part-2 ) 
5.5 Process for Biodiversity Specific information (Part-2 ) 

(Creation of Data Bank) 
5.6 Process for Biodiversity Specific information (Part-2 ) 

(Preparation of Master File) 
5.7 Merging of Part1 and Part2- 

6 Special note for scope of updation 22-23 

1 
1-5 

2.1 

2.2 

2 



Process of People's Riodiversity Register (PBR.) 
(Digital and Dynamic PBR on the Basis of Secondary Data) 

1. Introduction- 

The Hon'ble NGT has passed order in case 347/2016, dated 09.08.2019 

and 18.03.2020 that every BMCs at Panchayat and Urban level have to prepare 

PBRs. In Madhya Pradesh the total no of BMCs are 23,557 at Panchayat and 

urban level. In compliance to this order of Hob'ble NGT and in Covid-19 

scenario, the National Biodiversity Authority (NBA) has issued direction to SBB 

to prepare digital and dynamic PBR on the basis of secondary data (Annex-1 

NBA Meeting). In this regard to prepare PBRs on the basis of secondary data, 

the MPSBB has taken approval in its 17th  Board meeting of MPSBB. The MPSBB 

is providing technical support to all local bodies for preparation of PBRs. 

The MPSBB has developed mechanism for collecting secondary data 

from different department, institutes, websites, old PBRs and local body 

sources and organised them in relevant format of PBRs in digital form. The 

MPSBB has communicated the collected secondary data information to local 

bodies as per their requirement. 

The MPSBB has detailed the process of secondary data collection and 

organise them in relevant formats of PBRs of BMCs. 

2. Background- 

2.1 Present Status of BMCs 

S.No. Local Body Level Total no of local 
bodies 

No of BMCs 
Constituted 

* 

1 Panchayat Zila Panchayat 52 52 

Janpad Panchayat 313 313 

Gram Panchayat 22,814 22,814 

Total 23,179 23,179 

2 Nagar 

Nikay 

Nagar Nigam 16 16 

Nagar Palika 98 98 

Nagar Parishad 264 264 

Total 378 378 

Grand Total 23,557 23,557 

* Note- As on date 100 percent BMCs are constituted 
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1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no 

of 13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest 

Department. 

2. As per order of Department of Urban Development, Govt of MP dated 8 June 

2020 PIC of council (Chairmen of council) of Nagar Palika and Nagar Parishad and 

MIC (Mahapor of council) of Nagar Nigam are nominated for functioning of BMCs 

at all urban body level in the state. ( Annexure-1) 

3. As per order of Department of Panchayat and Rural Development, Govt of MP 

dated 4 July 2020 all administrative committee (Where local body Panchayat 

dissolved) and Panchayat ( Panchayat level where BMCs have not constituted) 

have been ordered for performing BMCs responsibilities. ( Annexure-2) 

2.2 Present Status of Digital and Dynamic PBRs prepared - 

S.No. Local Body Level Total no of 

local bodies 

Total no of PBR Prepared 

No of PBRs 

Prepared 
(2008-2019)* 
(Hard copy) 

No of digital and 
dynamic is prepared 

(Soft copy) 
(2020-2021) 

1 Panchayat Zila 

Panchayat 
52 00 52 

Janpad 
Panchayat 

313 00 313 

Gram 
Panchayat 

22814 887 22814 

Total 23,179 887 23,179 

2 Nagar 
Nikay 

Nagar 
Nigam 

16 00 16 

Nagar 
Palika 

98 03 98 

Nagar 
Parishad 

264 00 264 

Total 378 03 378 

Grand Total 23,557 890 23,557 

*Note- 890 PBR have been prepared (printed) during the year 2008-2019. Digital 

and dynamic base PBR have been prepared with secondary data. Secondary data 

received from line departments and local body. As on date 100 percent Digital 

and dynamic PBRs are completed. 

2.3 PBR Formats - 
The National Biodiversity Authority (NBA) Chennai in has developed 

PBR formats. The MPSBB has rationalized the formats further to document 

practical and precise data on biodiversity. 
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2.4 Language of Fcrmats- 

Bilingual PBR formats were developed in Hindi and English. 

2.5 Chapters- All the formats have been classified in to 7 chapters as 

shown below- 

Chapter No Name of Chapter 

1.  General Information 

2.  Peoplescape, Landscape, Waterscape and Soil 

3.  Forest Biodiversity 

4.  Agro Biodiversity 

5.  Aquatic Biodiversity 

6.  Traditional Knowledge 

7.  Access Benefit Sharing (ABS) 

Chapter wise details are shown in the following table below — 

Chapter Title Details 

1 General Information 1. Biodiversity Management Committee 

(BMC) of Gram panchayat 

2. Traditional Healers & Practitioners 

3. Details of individuals, schools, 

colleges, universities and government 

institutions, involved in the 

preparation of the PBR 

2 Peoplescape, 

Landscape, 

Waterscape and Soil 

People , Land, Water body and Soil 

details 

3 Forest Biodiversity Wild flora- 
1. Trees, Shrubs, Herbs, Tubers, Grasses, 

Climbers, 

2. Plants of Medicinal Importance, 

3. Plant Species (Non Timber) of 

Importance of Economics, Social, 
Cultural and Health 

4. Timber Plants 

Wild fauna- 
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kb, 

Chapter Title Details 

4 Agro Biodiversity Agriculture Sector- 

1, 	Crop plants- Rabi (October-Feb), 

Kharif (July-September), Zaid (March-

June) 

2. Fodder Crops/species, Rabi (October-

Feb), Kharif (July-September), Zaid 

(March-June) 

3. Crop Weeds 

4. Wild relative of Crops 

5. Pests of Crops 

6. Organic Farming 

Agro Biodiversity 

Agro Biodiversity 

Horticulture Sector- 
1. Fruit Plants, 

2. Vegetable plants, 

3. Floriculture, 

4. Ornamental Plants, Trees, Climbers 

and others, 

5. Cultivated Medicinal Plants (Herbs, 

Shrubs, Trees and others ) 

6. Cultivated Timber Plants 

Animal Husbandry 
1. Domesticated Animals (cattle, buffalo, 

sheep, goat) 

2. Domesticated Birds (poultry) 

Markets ( Agriculture Crops, Horticulture 

crop, Medicinal Plants, Domesticated 

Animals and other products) 

5 Aquatic Biodiversity Aquatic Fauna 

1. Culture Fisheries(Domesticated) 

2. Wild Fisheries 

3. Wild Aquatic Fauna (Other than 

Fishes) 

Aquatic Flora 
4. Cultivated aquatic flora 

5. Wild aquatic flora 

6 Traditional 

Knowledge 

1. Traditional knowledge related to 

Forest Biodiversity, 

2. Traditional knowledge related to 

Agro-biodiversity, 
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Chapter Title Details 

3. Traditional knowledge related to 

Aquatic Biodiversity 

7 Access 	Benefit 

Sharing (ABS) 

1. Details of Tradable Biological 

Resources available 

(Quantitative/ value / Market 

status) 

2. Details of Access to Benefit Sharing 

from Biological Resources and 

Traditional knowledge (Granted 

permission, details of the collection 

fee imposed, and ABS amount 

received, mode of their sharing) 

2.6 Role of BMCs/ local body - 

2.6.1 MPSBB helped all Rural and Urban local body level BMCs to 

collecte secondary data, collate it to fit in to PBRs formats 

and Digital and Dynamic PBRs were made (In soft copy). The 

secondary data have been collected from head quarter 

(Bhopal) districts and janpad level line department offices. 

2.7 Role of MP State Biodiversity Board (MPSBB)- 

2.7.1 The Madhya Pradesh State Biodiversity Board have provided 

technical support to all BMCs for collection and compilation 

of the secondary data. 

2.7.2 The MPSBB has also collected secondary data from all 

through biodiversity cell within the line departments; 

biodiversity related websites GOI and Govt of MP, compiled 

them in PBR formats and all data were provided to BMCs. 

2.7.3 After consultation with BMCs, the final soft copies of all PBRs 

have been stored at MPSBB. 
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3 state level 

F.1 	Constitution of PER Monitoring and Quality evaluation 
committees- 

3.1.1 State level Committee- State level PBR monitoring and 

quality evaluation committee has been constituted under 

the chairmanship of Chief Secretary, Govt. of MP. 

Annexure-3) 

3.1.2 State level Sub Committee- State level PBR monitoring and 

quality evaluation Sub-committee has been constituted 

under the chairmanship of Member Secretary MPSBB. 

( Annexure-4) 

3.1.3 MPSBB Level Screening Committee- Board level PBR 

monitoring and quality evaluation screening committee has 

been constituted under the chairmanship of Assistant 

Member Secretary(C&D) MPSBB with subject experts 

( Annexure-5) 

Note- NBA Level Committee- NBA level PBR monitoring and 

quality evaluation committee has been constituted by 

National Biodiversity Authority, Chennai (TN) under the 

chairmanship of Dr. S.K. Khanduri, Ex-PCCF, and Kerala.-
(Constitution of Monitoring Committee for overseeing the quality of 

PBRs by evolving a suitable mechanism-regarding). (Annexure-6) 

	

3.2 	Special MPSBB Board Meeting for Digital and dynamic PBR- 

A special Board meeting of MPSBB (17th  Board Meeting) was 

organised on 2nd  June 2020 under the chairmanship of chief 

secretary, Government of Madhya Pradesh for needed 

approvals for preparation of digital and dynamic PBR by 

using available secondary data. 

	

3.3 	Official directions- 

3.3.1 The Principal Secretary of forest department has issued 

instructions to all line departments to generate secondary 
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digital database in prescribed PBR format and make available 

to MPSBB in soft copy. ( Annexure-7) 

3.3.2 The MPSBB has communicated to all districts collectors, CEO 

Zila panchayat, DFOs, and all district level offices of line 

department to compile and send secondary data of every 

local body in prescribed PBR format ( Annexure-8) 

3.4 Video Conferencing (VC)- 

3.4.1 Forest Department VC- First State level Video conferencing 

was organised on 19 Jun 2020 by Forest department for 

collecting secondary data of forest area of local body. 

3.4.2 Forest Department VC- Second State level Video 

conferencing was organised on 9 July 2020 by MPSBB 

through NIC Centre for collecting secondary data of forest 

area of local body. 

3.4.3 Panchayat Department VC- State level Video conferencing 

was organised on 16 July 2020 by Department of Panchayat 

and Rural Development through NIC Centre for preparation 

of digital and dyanamic PBR at Panchayat level (CEO-Zila 

Panchayat) 

3.5 Constitution of State level PBR Cell- 

The state level PBR preparation cell has been constituted at 

MPSBB, Bhopal (Annex-9). The function of the cell is to provide 

technical support to local body at Janpad and districts level for 

preparation of digital and dynamic PBRs. MPSBB has nominated 

Dr. Bakul Lad, Assistant Member Secretary C&D of Board to work 

as State coordinator for PBRs. 

The 5 Technical Experts (TE) PBR with the background of 

Biodiversity related subjects, 1 NBA appointed UNDP intern and 1 

Technical Experts for data Management are part of the PBR cell of 

MPSBB. 
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3.5.1 Composition of State Fe y& PER Cell- 

1. Shri R. Sreenivasa Murthy,Member Secretary MPSBB —(Patron) 

2. Dr Bakul Lad, Asst. Member Secretary MPSBB, 

( State PBR coordinator) 

3. Dr. Elizabeth Thomas, Asst. Member Secretry MPSBB, 

(Asst. PBR State coordinator) 

4. Dr Kunika Silodiya, TE-PBR, MPSBB 

5. Dr Gaurav Singh, TE-PBR, MPSBB 

6. Shri. Prakhar Gupta ,TE-PBR, MPSBB 

7. Vijesh Haryale, TE-PBR, MPSBB 

8. Prakesh Mehta, TE-PBR, MPSBB (Process cordinator) 

9. Pankaj Shubam, UNDP-NBA Intern 

10. Piyush Jadam, Data Managent TE- PBR 

3.6 Technical Support from M.P. Council of Science & Technology 

Bhopal (MAPCOST) 

3.6.1 GIS based digital map for Panchayat- The GIS based digital 

maps have been prepared for all 313 Janpad level covering 

all districts with the layers of Panchayat boundary, forest 

cover, water body, drainage and road. 

3.6.2 GIS based digital map for Urban Local Body (ULB)- The GIS 

based digital maps have been prepared for all 378 urban 

local body level covering all districts with the layers of Nagar 

Nigam, Nagar Palika and Nagar Parishad boundary, forest 

cover, water body, drainage and road. 

3.7 Technical Support from IT Cell of Department of Forest - 

3.7.1 The GIS based digital maps of forest division > range> beat> 

compartment with forest cover area and water body 

received from IT Cell of forest department. These maps were 

used to identify the forest cover and water body under the 

BMCs area. 
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4. Districts level initiative- 

District level Nodal officers for PER — 

Chief executive officers of Zila Panchayat and Chief executive officers of 

Nagar Nigam/ Nagar Palika has been nominated as districts level nodal 

officers for Panchayat and Urban sector respectively for PBR 

preparation. (Order of Principal Secretary, forest department, Govt of 

MP- Annexure-7) 

5. Methodology ( Adopted at MPSBB level) — 

5.1 Segregation of Chapters- 
PBR does have seven chapters which is further divided in to two 

parts- 

Chapter 

No 

Name of Chapter Chapters Segregated for 
Secondary data collection 

1.  General Information Part-1 
General information 

2.  Peoplescape, Landscape, 

Waterscape and Soil 

3.  Forest Biodiversity Part-2 
Biodiversity- 

Sector specific information. 
4.  Agro Biodiversity 

5.  Aquatic Biodiversity 

6.  Traditional Knowledge 

7.  Access Benefit Sharing (ABS) 

Data necessary for completing Part-01 and Part-02 of the PBR register 

was collected separately. 

5.2 Source of Data for General Information ( Part-1)  

5.2.1 National Population Register (NPR) 2011 Census Data 

(Census code-2011) 

The secondary data have been collected for local bodies list 

with district, Block and village name from local government 

directory along with following Gram Panchayat, district, 

Tehsil, Block specific information . 

i. Geographical area (Hact./ Sq Km) 
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ii. Total House holds 

iii. Total population, 

iv. Total population of male and female, 

v. Water resources (status) Well, handpumps, tubewell/ 

borewell, Spring, River/ Canal, Pond/ lake/tank 

vi. Nine fold Land classification (Hectares) - forest area, area 

under non agriculture uses, baren and uncultucable land 

area, permenant pasture and other grazing land area, 

land under miscelaneous tree crops etc area culturable 

waste land area, fallows land other than current fallows 

area,current fallows area and net area sown 

vii. District wise Climatic Data- Rainfall, Max temp and Min 

temp. 

5.2.2 Department Farmers Welfare and Agriculture Development 
Govt of MP - Soil type- Categories and Districts 

S.NO. Type of soil No. of 
district 

Name of Districts 

1. Shallow and 
Medium 
black soil 

3 Betul, Chhindwara and Seoni 

2. Deep 
medium 
black soil 

37 Narsinghpur, Hoshangabad, 
Harda, Shandol, Umaria, Jabalpur, 
Katni, Sagar, Damoh, Vidisha, 
Raisen, Bhopal, Sehore, Rajgarh, 
Ujjain, Dewas, Shajapur, 
Mandsour, Neemuch, Ratlam, 
Jhabua, Aleerajpur, Dhar, Indore, 
Khargone, Barwani, Khandwa, 
Guna (Partily) & Sidhi (Partly), 
Anuppur, Ashoknagar, Burhanpur 
shivpuri (Partly) Datiya (Partly) 
Singrolee 

3. Alluvial Soil 4 Gwalior, Morena, Sheopurkala, 
Bhind & Shivpuri (Partly) 

4 Mixed Red & 
Black soil 

8 Mandla, Dindori, Balaghat, Rewa, 
Satna, Panna, Chhatarplur, 
Tikamgarh, Shivpuri (Partly) Guna 
(Partly & sidhi (Partly) 
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5.2.3 M.P. Council of Science & Technology Bhopal (MAPCOST)-

GPS coordinates (latitude and longitude) of local bodies 

collected from MPCOST data. 

5.2.4 Janpad level PER Project- Name of colleges and schools 

participated in preparation of PBR 

5.3 Process for Data for General Information (Part -1)  

5.3.1 Classify local body of Panchayat- The data of local body 

were classified in to Zila Panchayat, Janpad Panchayat and 

Gram Panchayat, and data of urban local body were 

classified in to Nagar Nigam, Nagar Palika and Nagar 

Parishad. 

5.3.2 Generation of Unique ID — Every local body have been 

assigned a Unique ID to facilitate easy database 

management. 

5.3.3 Preparation of Database- Common database in excel sheet 

was prepared by using data collected from various sources 

and same was arranged as per PBRs requirement. (NPR Data, 

Soil type, Demography, Population etc) 

5.4 Source of Data for Biodiversity Specific information (Part-2 ) 

5.4.1 Information from line department- 

The districts offices of line department have provided secondary 

data to MPSBB. 

a) Forest working Plan- The secondary data of forest 

biodiversity has been collected from the office of PCCF 

working plan, forest department. 

b) Agriculture, Horticulture, Animal Husbandry and Aquatic 

Data- Secondary data agro-biodiversity (agriculture and 

animal Husbandry)/ aquatic biodiversity is collected from 

the respective line departments. 

c) Secondary data from the PBR project at Janpad level- 
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The school and Colleges are preparing the PBRs at Janpad 

Panchayat level with the financial support of MPSBB. The 

secondary data of these PBR have been used in preparation 

of digital and dynamic PBRs 

5.4.2 Department's Official Website- Secondary data were 

collected from official websites of the concerned line 

departments. 

S.No. Central/ State Sector Name of Department Website address for secondary data 

collection 

1 Central 	Government 

Departments website 

Office of the Registrar 

General & Census 

https://censusindia.gov.in/2011-

common/introductiontonpr.html  

Department of 

Agriculture, Cooperation 

& Farmers welfare 

Soil Type Categories and Districts 

http://www.mpkrishi.org/krishinet/Compen  

dium/Basic_soiltypecategories.asp 

1 State 	Government 

Department- 

Biodiversity Cell 

Forest 	Department 

working plan data 

Online Working Plan data form website 

https://mpforest.gov.in/ 

Department of Agriculture 

(Kisan 	kalyan 	and 	krishi 

Vikas Vibhag) 

1. Online statistics of agriculture of MP 

data from website 

http://mpkrishi.mp.gov.in/ 
http://agricoop.nic.in/agriculturecontingenc  

y/madhya-pradesh 

2. Agroclimatic Zone of Madhya Pradeh 

http://remote-

sensingandgis.blogspot.com/2010/09/agro-

climatic-zones-of-madhya-pradesh.html  

Department 	of 	Animal 

Husbandry 

Online statistics of animal husbandry from 

website http://www.mpdah.gov.in/ 

Department 	 of 

Horticulture 	& 	Food 

Processing 

Online 	statistics 	of 	horticulture 	website 

http://mphorticulture.gov.in/ 

Fisherman Welfare & 

Fisheries Department 

Online 	statistics 	of 	fishery 	department 

website http://www.mpfisheries.gov.in/ 

Water 	Resources 

Department (WRD) 

River Basin Online Statistics of River Basin 

http://geoportal.mp.gov.in/wrd/home.aspx  

5.4.3 Data from Old PBRs- Total no of 890 PBRs were prepared 

between the years 2008-2019 by MPSBB. The agriculture, 

horticulture and fishery sector data available in previously 

prepared PBRs was used. 
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5.5 Process for Biodiversity specific information (Part-4 I 

(Creation of Data Bank) 

Districts wise and Sector wise secondary data bank is 

prepared. 

5.6 Process for Biodiversity Specific information (Part-2 ) 

(Preparation of Master File) 

5.6.1 Eco-region based districts clusters- Eco-region is defined by 

using a range of parameters including landforms, 

geomorphology, biogeography, vegetation and the cultural 

context of the area. These attributes could provide a distinct 

identity to the region. In context of Madhya Pradesh six eco-

regions have been identified using the criteria listed above. 

The secondary data of PBR were classified according to the 

districts of eco-region. 

Eco-region based districts clusters 
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List of Districts according to Eco-region 

S.No. Ecoregion S.No. Disticts 

1 2 3 4 

1 Jabalpur 

2 Katni 

3 Narsinghpur 

4 Chhindwara 

5 Seoni 

6 Mandla 

1 Satpura 7 Balaghat 

8 Hoshangabad 

9 Betul 

10 Harda 

11 Khandwa 

12 Khargone 

13 Burhanpur 

14 Barwani 

15 lndore 

16 Dhar 

17 Jhabua 

18 Alirajpur 

19 Ujjain 

2 
Malwa 20 Dewas 

21 Ratlam 

22 Shajapur 

23 Agar-Malwa 

24 Mandsore 

25 Neemuch 

26 Rajgarh 

27 Bhopal 

28 Sihor 

3 
Central 29 Raisen 

30 Vidisha 

31 Sagar 

32 Damoh 

33 Tikamgarh 

4 
Bundelkhan 34 Niwari 

35 Panna 

36 Chhatarpur 

37 Bhind 
5 Chambal 

38 Morena 
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S.No. Ecoregion S.No. Disticts 

1 2 3 4 

39 Sheopur 

40 Gwalior 

41 Shivpuri 

42 Ashoknagar 

43 Guna 

44 Datia 

45 Rewa 

46 Sidhi 

47 Satna 

6 
Vindhya 48 Singrouli 

49 Shandol 

50 Anuppur 

51 Dindori 

52 Umariya 

5.6.2 Agro-climatic zone based districts clusters- Segregation of 

districts level Local bodies according to agro-climatic zone-

The State is divided in 11 Agro-climatic regions and 5 crop 

zones 

Agro-climatic zone of MP- Districts wise 

5.6.3 River Basin based districts clusters- Districts are divided 

according to 11 river basin - Betwa, Chambal, Dhasan, Ken, 

Mahi, Narmada, Sindh, Son, Tapti, Tons, Wainganga ( 

Source- Water Resources Information & Management 

System (WRIMS) Water Resources Department Government 

of Madhya Pradesh) 
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River Basin of MP- Districts wise 

5.6.4 Soil type based districts clusters - Districts are divided 

according to four soil type- Shallow and Medium black soil , 

Deep medium black soil , Alluvial Soil , Mixed Red & Black 

soil Red and Black, 

Soil type of MP- Districts wise 

5.6.5 Use of Google Earth Map- Satellite images were used to 

identify habitat estimation (Grass land, forest land, aquatic 

habitat- water bodies etc). After locating local body on 

google earth map, identification of habitat types of local 
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body were done and the related required data of habitat 

types were collected from sources of line department. 

Satellite Image overlapping with district boundry 

5.6.6 Combination of similar clusters of districts 

DISTRICT CLUSTER MAP 

FOR PBR PREPARATION 
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Combination of similar clusters of districts 

; n 

up 

No. 

Fster filo of 

District 

Cluster 

1 	Ntturc of 

Districts 

(52) 

No Type 
f 	AgrocfirrF‘tic 

zone 

(11) 

River BPsin 

(11) 
of Soil 

(4) 

1 Sidhi 

1 Sidhi 
Kymore Plateau & 

Satpura Hills 
Sone Mixed Red & Black soil 

2 Singrouli 
Kymore Plateau & 

Satpura Hills 
Sone & Tons Mixed Red & Black soil 

2 Satna 

3 Satna 
Kymore Plateau & 

Satpura Hills 
Sone, Tons & Ken Mixed Red & Black soil 

4 Rewa 
Kymore Plateau & 

Satpura Hills 
Tons Mixed Red & Black soil 

5 Panna 
Kymore Plateau & 

Satpura Hills 
Tons & Ken Mixed Red & Black soil 

6 Katni 
Kymore Plateau & 

Satpura Hills 
Sone, Narmada & Ken 

Deep medium black 
soil 

3 Shandol 

7 Anuppur 
Northern Hill 

Region of 
Chhattisgarh 

Sone & Narmada Mixed Red & Black soil 

8 Shandol 
Northern Hill 

Region of 
Chhattisgarh 

Sone Mixed Red & Black soil 

9 Umariya 
Northern Hill 

Region of 
Chhattisgarh 

Sone Mixed Red & Black soil 

4 Betul 

10 Betul Satpura Plateau 
Wainganga, Narmada 

& Tapi 
Shallow and Medium 

black soil 

11 Chhindwara Satpura Plateau Wainganga & Narmada 
Shallow and Medium 

black soil 

5 

12 Dindori 
Northern Hill 

Region of 
Chhattisgarh 

Sone & Narmada Mixed Red & Black soil 

Dindori 

13 Mandla 
Northern Hill 

Region of 
Chhattisgarh 

Sone, Narmada & 
Wainganga 

Mixed Red & Black soil 

6 

14 Seoni 
Kymore Plateau & 

Satpura Hills 
Narmada & Wainganga 

Shallow and Medium 
black soil 

Seoni 

15 Jabalpur 
Kymore Plateau & 

Satpura Hills 
Narmada & Sone 

Deep medium black 
soil 

7 

16 Neemuch Malwa Plateau Chambal 
Deep medium black 

 
soil 

Neemuch 

17 Mandsore Malwa Plateau Chambal 
Deep medium black 

 
soil 
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C- o 

up 

No, 

Master file of 

District 

Cluster 

I 

Districts 
. 	i 

(52) 

N o  , 
	Name of L.gto--,:iiiia,7t. 

zone 

(11) 

River Basin 

(11) 
Type of Soil 

(4) 

8 Rajgarh 

18 Agar malwa Malwa Plateau Chambal 
Deep medium black 

 
soil 

19 Rajgarh Malwa Plateau Chambal & Mahi Deep medium black soil 

9 Shajapur 

20 Shajapur Malwa Plateau Chambal Deep medium black soil 

21 Ujjain Malwa Plateau Chambal Deep medium black soil 

10 Ashoknagar 

22 Ashoknagar Gird Region Sindh & Betwa Deep medium black soil 

23 Guna 
4- 

Gird Region Sindh & Chambal Deep medium black soil 

11 Gwalior 

24 Gwalior Gird Region Sindh Alluvial Soil 

25 Bhind Gird Region Sindh & Chambal  Alluvial Soil 

26 Morena Gird Region Sindh & Chambal Alluvial Soil 

27 Datia Bundelkhand Sindh Alluvial Soil 

28 Tikamgarh Bundelkhand Betwa & Dhasan Mixed Red & Black soil 

12 Chhatarpur 
29 Chhatarpur Bundelkhand Ken & Dhasan Mixed Red & Black soil 

30 Niwari Bundelkhand Betwa Deep medium black soil 

13 Raisen 

31 Damoh Vindhya Plateau Ken & Narmada Deep medium black soil 

32 Raisen Vindhya Plateau Betwa & Narmada Deep medium black soil 

33 Sagar Vindhya Plateau 
Betwa, Narmada, 

Dhasan, Ken 
Deep medium black soil 

34 Vidisha Vindhya Plateau 
Betwa, Chambal & 

Sindh 
Deep medium black soil 

35 Bhopal Vindhya Plateau Betwa & Chambal Deep medium black soil 

36 Sihore Vindhya Plateau 
Betwa, Narmada & 

Chambal 
Deep medium black soil 

14 Alirajpur 
37 Alirajpur Jhabua Hills Mahi & Narmada Deep medium black soil 

38 Jhabua Jhabua Hills Mahi  Deep medium black soil 

15 

39 Harda 
Central Narmada 

Valley 
Narmada Deep medium black soil 

Hoshangabad 

40 Narsinghpur 
Central Narmada 

Valley 
Narmada & Ken Deep medium black soil 
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Gro 

vp 

NC - 

Ma!7ter fik. of 

District 

C1VSter 

. No 
Namr, of 

Districts 

(52) 

Agrociimatic 

2Grt€ 

(13) 

- — 
EivEr Ftzsin 

(13) 

— 

Type of Soil 

(4) 

41 Hoshangabad 
Central Narmada 

Valley 
Narmada Deep medium black soil 

16 Indore 

42 lndore Malwa Plateau Narmada & Chambal Deep medium black soil 

43 Dewas Malwa Plateau Narmada & Chambal Deep medium black soil 

17 Balaghat 44 Balaghat Chhattisgarh plains Wainganga & Narmada Mixed Red & Black soil 

18 Khargone 

45 Khargone Nimar Plains Narmada & Tapi Deep medium black soil 

46 Khandwa Nimar Plains Narmada & Tapi Deep medium black soil 

47 Barwani Nimar Plains Narmada & Tapi Deep medium black soil 

48 Burhanpur Nimar Plains Narmada & Tapi  Deep medium black soil 

19 

49 Dhar Malwa Plateau 
Chambal, Mahi & 

Narmada 
Deep medium black soil 

Dhar 

50 Ratlam Malwa Plateau Chambal & Mahi Deep medium black soil 

20 
51 Sheopur Gird Region Chambal & Sindh Alluvial Soil 

Sheopur 
52 Shivpuri Gird Region Chambal & Sindh Alluvial Soil 

5.6.7 Sets of combination at local body clusters - After preparation of 

districts master file the data were further isolated as per the following 

sets of combination- 

1. Local body has only agriculture biodiversity 

2. Local body has agriculture and forest biodiversity 

3. Local body has agriculture and aquatic biodiversity 

4. Local body has agriculture, forest and aquatic biodiversity 

The Panchayat level data were isolated according to the commbination 

available in the local body. 
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Sets of combination at Local body 

5.6.8 Final preparation of PBR Master file- 

The master file of PBR is prepared on the basis of districts 

which were classified on the basis of agroclimatic zone, river 

basin; soil type and habitat identified.The sector wise data 

were collected in the PBR fomats as per the following 

chapters- 

Chapter 
No 

Name of Chapter Source of Secondary data 

collection 

Part-1 General information 

1 General Information 1. National Population Register 
(NPR) 2011 Census Data 

(Census code-2011 

2. Department Farmers Welfare 
and Agriculture Development 
Govt of MP- Soil type 

3. M.P. Council of Science & 
Technology Bhopal 
(MAPCOST)- GPS coordinates 

2 
Peoplescape, 
Landscape, Waterscape 

and Soil 

Part-2 Sector specific information. 

3 Forest Biodiversity Working plan data were used. 

4 Agro Biodiversity Districts 	wise 	segregated 	agro 
climatic zone data and soil type 
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tis 

Chapter 

No 

Name of Chute' Source of Secondary data 

collection 

used. 

S Aquatic Biodiversity Districts 	wise 	segregated 	River 
basin 	data 	(Aquatic 	species 
details) used 

6 Traditional Knowledge No data is available. 
7 Access Benefit Sharing 

(ABS) 
The Bio-resource and trade 
information data available at 

MPSBB was used. 

5.7 Merging of Parti and Part 2- 

5.7.1 The part-1 file is prepared for the particular BMCs. The part-

2 file of the same BMC is prepared with the replication of 

master file of the district. In addition to this, in part-2 file 

the specific data related to particular BMCs were also used. 

5.7.2 The file of Part-1 of BMC is merged with Part-2 of the BMC 

by using same unique ID 

6. Special note on scope of updation 

6.1 In light of the Hon'ble NGT order dated 09.08.2020 and 

18.03.2020, the MPSBB has adopted above procedure to prepare 

PBRs expeditiously. 

6.2 All PBRs are in digital & dynamic form and are in the process of 

continuous updating. 

6.3 As of today, we can claim that we have been able to capture most 

of the available secondary data regarding flora, fauna, 

domesticated crops and animals and even aquatic flora & fauna of 

every Gram Panchayat and Urban Bodies. 
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E.4 The only issue regarding this methodology is that there was no 

interaction with the general public to make data authentic. 

6.5 Secondary data regarding traditional knowledge associate with 

bio-resources/ biodiversity could not be collected. 

6.6 Retrofitting of PBR- The digital and dynamic PBR will-tate sent to 

concerned BMC and TSG of the districts to update and validate the 

compiled information. 

6.7 The incorporation of primary data in PBR will be done by BMCs in 

the future. 

(R. Sreenivasa Murthy) 

Member Secretary 

Madhya State Biodiversity Board 

Bhopal (M.P.) 
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* Note- *as on date 100 percent BMCs are constituted 

1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no of 

13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest 

Department 

2. As per order of Department of Urban Development, Govt of MP dated 8 June 2020 PIC 

of council (Chairmen of council) of Nagar Palika and Nagar Parishad and MIC (Mahapor 

of council) of Nagar Nigam are nominated for functioning of BMCs at all urban body level 

in the state. ( Annexure-1) 
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3. As per order of Department of Panchayat and Rural Development, Govt of MP dated 

4 July 2020 all administrative committee (Where local body Panchayat dissolved) and 

Panchayat ( Panchayat level where BMCs have not constituted) have been ordered for 

performing BMCs responsibilities. ( Annexure-2) 
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* Note- Digital and dynamic base PBR have been prepared with secondary data. 

Secondary data received from line departments and local body. As on date 100 

percent Digital and dynamic PBRs are completed. 
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Chapter No Name of Chapter 

1 General Information 
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4 Agro Biodiversity 
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7 Access Benefit Sharing (ABS) 
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Chapter 

No 

Name of Chapter Chapters Segregated for Secondary 

data collection 

1 General Information 

Part-1 	General information 2 Peoplescape, Landscape, 

Waterscape and Soil 

3 Forest Biodiversity 

Part-2 	Biodiversity- Sector specific 

information. 

4 Agro Biodiversity 

5 Aquatic Biodiversity 

6 Traditional Knowledge 

7 Access Benefit Sharing (ABS) 
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Register (NPR) 2011 ‘) 511 	ftEfT ITEIT I 	44 Geographical area (Hact./ 

Sq Km), Total House holds, Total population, Total population of male and female, 

Water resources (Status) Well, handpumps, tubewell/ borewell, Spring, River/ 

Canal, Pond/ lake/tank, Nine fold Land classification (Hactares) Ohl 
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7.5.4 kch )1c1W4d-T 	 f&T 52 	c cf)) 20 4-1N-t 

	

1TIR   3TfuR fzt-r 11 1 I 

a- Agro-climatic zone based districts clusters- IA Agro-climatic regions and 5 crop zones. 

b- River Basin base districts clusters- Districts are divided according to 11 river basins. 

c- Soil type based districts clusters- Districts are divided according to four soil type. 

d- Google Earth Map- habitat estimation vegetation and water bodies. 
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a- Sets of combination at local body clusters 

b- Local body has only agriculture biodiversity 

c- Local body has agriculture and forest biodiversity 

d- Local body has agriculture and aquatic biodiversity 
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Dated 20.01.2020 

OFFICE MEMORANDUM  

Sub: 	Constitution of Monitoring Committee for overseeing the quality of People's 
Biodiversity Registers (PBRs) by evolving a suitable mechanism — regarding 

Ref: 	Office Memorandum No. C-12027/6/2016-CS Ill dated 15/01/2020 of the 
Ministry of Environment, Forest & Climate Change, CS-Ill (Biodiversity) 
Division. 

Section 41(1) of the Biological Diversity Act, 2002 states that, "Every local body shall 
constitute a Biodiversity Management Committee within its area for the purpose of promoting 
conservation, sustainable use and documentation of biological diversity including 
preservation of habitats, conservation of land races, folk varieties and cultivars, domesticated 
stocks and breeds of animals and microorganisms and chronicling of knowledge relating to 
biological diversity." 

2. As per Rule 22(6) of the Biological Diversity Rules, 2004, the main function of the 
Biodiversity Management Committee is to prepare People's Biodiversity Register in 
consultation with local people. The Register shall contain comprehensive information on 
availability and knowledge of local biological resources, their medicinal or any other use or 
any other traditional knowledge associated with them. The People's Biodiversity Registers 
shall be maintained and validated by the Bio-diversity Management Committee. 

3. People's Biodiversity Registers (PBRs)) are statutory technical documents that capture all 
the details of biological resources and associated knowledge available in the jurisdiction of 
the local body. Any person or entity accessing these biological resources or associated 
knowledge for research / bio-survey / bio-utilization / commercial utilization, are under 
obligation to share a portion of their benefit to the local communities to help in the 
conservation and sustainable availability of these resources. 

4. Preparation of PBRs require technical expertise at various stages. Compiling and 
collating the biological resources requires a comprehensive understanding of the subject 
matter. Therefore, a general awareness is required amongst local bodies for decision making 
in the use of biological resources available in their jurisdiction. 

5. The Principal Bench of the Hon'ble National Green Tribunal vide Order dated 9th August 
2019 in OA No. 347 of 2016 had issued instructions to constitute a monitoring Committee to 
oversee the quality of PBRs on sample basis by evolving a suitable mechanism. 



6. Ministry of Environment, Forest and Climate Change vide Office Memorandum referred 
above, has authorized the National Biodiversity Authority to constitute two Committees which 
will monitor the quality of PBRs. 

7. Accordingly, the following Committees are being constituted as below:- 

A. Monitoring Committee — I for States / Union Territories — Andhra Pradesh, 
Chhattisgarh, Maharashtra, Gujarat, Telangana, Karnataka, Kerala, Tamil Nadu, 
Madhya Pradesh, Odisha, Goa, Andaman and Nicobar, Dadar and Nagar Haveli, Diu 
and Daman, Lakshadweep and Puducherry is as below: 

S.No. Name Designation / Organisation Chairperson I 
Members 

Dr. S.K. Khanduri Ex-PCCF, Kerala Chairperson 
2 Dr. Joseph Bagyaraj Microbiologist and Honorary 

Scientist 
Member 

3 Dr. Oomen V Oomen Ex -Chairman, SBB, Kerala Member 
4 Dr. D. Narasimhan Retd. 	Professor, 	Madras 

Christian College 
Member 

5 Dr. Ramakrishna Ex-Director, ZSI Member 
6  Dr. V.G. Malathi Ex-Principal Scientist, ICAR Member 

B. Monitoring Committee — II for States / Union Territories — Arunachal Pradesh, 
Assam, Bihar, Himachal Pradesh, Jharkhand, Manipur, Mizoram, Nagaland, Punjab, 
Rajasthan, Sikkim, Uttar Pradesh, Uttarakhand, West Bengal, Chandigarh, Delhi, 
Jammu and Kashmir and Ladakh is as below: 

S.No. Name Designation 	 I 
Organisation 

Chairperson 	/ 
Members 

1 Dr.R.B.S. Rawat Ex-PCCF, Uttarakhand Chairperson 
Member 2 Dr. A.K. Gupta Ex- PCCF, Tripura 

3 Shri R.R. Shukia Ex-PCCF, Kerala Member 
4 Shri Arakkal Ashraf Ex-PCCF and Ex Member 

Secretary, 	Maharashtra 
SBB 

Member 

5 Dr. P.K. Singh Principal Scientist, National 
Bureau of Animal Genetic 
Resources 

Member 

6 Dr. M. Sanjappa Ex-Director, BSI Member 
7 Dr. Neelima Jerath Ex-Member 	Secretary, 

Punjab SBB & DG, Science 
City, Kapurthala 

Member 

8 	The Secretary, NBA would serve as Member Secretary for both the committees. 

9. 	The Monitoring Committees would have the following terms of reference: 
2 
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i. To oversee the quality of PBRs on sample basis by evolving a suitable 
mechanism; 

ii. To interact with relevant stakeholders who are involved in the preparation of PBRs 
or as it deems fit; 

iii. To submit report to NBA every three months. The first report is to be submitted on 
or before 31st March 2020; 

10. The tenure of the Committee shall be for a period of two years from the date of its 
constitution. The NBA may amend the TORs, if required. 

11. The guidelines for the Committee shall be as referred to in Annexure 1. 

12. This issues with the approval of the competent authority. 

(J.JUSTIN MOHAN, IFS) 

Secretary, National Biodiversity Authority. 

1. All Members of the Committee (as per Annexure II) 
2. All Chairman's of State Biodiversity Boards 
3. All Member Secretaries of State Biodiversity Boards 
4. Private Secretary to Chairman, NBA 
5. Administrative Officer, NBA 
6. Accounts Officer, NBA 
7. Guard File 

To 

3 



ANNEXURE  — 

GUIDELINES  

The following guidelines are issued for proper conduct of the meeting to achieve the expected 
outcomes. 

1. Committees are being constituted mainly to advise NBA on technical, techno-legal, 
administrative, scientific, statutory and miscellaneous matters. The role of the 
Committee is more or less similar to that of 'Amicus Curiae' in the Court of Law. 

2. Chairman/Member Secretary of the Committee are empowered to invite/seek opinion 
of experts/special invitees, academicians and others as they deem fit. 

3. The Chairman and members are requested to kindly make it convenient to attend the 
meeting at the fixed venue and time. The NBA / State Biodiversity Board (SBB) will 
arrange transport from Airport / Railway station / bus stand to and from the venue of 
the meeting. 

4. The travel of cost by Air (Air India - economy class) / train (AC-II Tier) / road mileage 
etc., incurred by the Chairman and the members / invitees will be reimbursed on 
production of the tickets / boarding pass along with bills in the prescribed format 
provided by NBA/SBB. The lodging and boarding will be provided by the NBA/SBB. 

5. As per the directions issued by the Ministry of Finance vide O.M. no. No,19024/ 
2212017-E. IV, dated 19th July, 2017, the Members are required to purchase the ticket 
from three authorized travel agents viz. M/s Balmer Lawrie & Company limited (BLCL), 
M/s Ashok Travels & Tours (ATT) and Indian Railways Catering and Tourism 
Corporation Ltd. (IRCTC), or tickets may be booked directly from the Airlines. 

6. The Chairman of the committee is entitled for an amount of Rs.6000/- as sitting fee 
per day. Members and other invitees are entitled for an amount of Rs.4000/- as sitting 
fee per day. 

7. As per OM. No. 19047/10/2016-E-IV dt 12/4/2017 issued by Ministry of Finance, non-
official members alone are entitled to draw sitting fees for attending the meetings of 
the Expert Committee. The definition of Non-official members as per OM are as 
follows: "For the purpose of grant of sitting fee only such persons are to be considered 
as non-officials who are not employed in any institution / organisation / body funded by 
the Central Government". 

8. The committee is requested to submit a quarterly report to the NBA duly authenticated 
by all the members. The NBA in turn shall furnish the report to the MoEF&CC. In 

4 



order to finalize and submit the report, a lump sum of Rs.5,000/- will be paid to the 
Chairman per quarter, to meet the postal expenses, mobile, internet charges and cost 
of secretarial assistance at his place of stay on request. For payment of lump sum, a 
self-declared certificate to the effect that the expenditure has been incurred for the 
above purpose has to be furnished by the Chairman. 

9. The committee shall oversee the PBR preparation in accordance with the provisions of 
the Biological Diversity Act, 2002 and the Rules / Regulations / Guidelines framed 
thereunder. 

10. The Chairman and members shall exchange notes and views on the subject matter to 
be discussed during the meeting / field visit. Given the sensitivity and nature of 
deliberations of the Committee, members are requested not to engage in any bilateral 
discussion with non-members regarding the subject matter. 
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ANNEXURE — II  

  

1 Dr. 	S.K. 	Khanduri, 	409, 	Nilaya 	Hills, 	Haridwar 	Bypass, 	Dehradun 	248001, 
Uttarakhand. 
Tel: 9871800409; skhanduri57gmail.com  

2 Dr. 	R.B.S. 	Rawat, 	188/1 	Doon 	Valley Officers 	Society. 	Vasant Vihar, 	Dehradun 
248006, Uttarakhand. 
Tel: 9412051550; radhubir226gmail.corn 

3 Shri R.R. Shukla, 107/112 (A) Jawahar Nagar, Kanpur-208012, Uttar Pradesh. 
Tel: 91 9895076129; rrskeralaRyahoo.co.in  

4 Dr. A.K. Gupta, Senior Professional Fellow, Wildlife Institute of India, P. 0. Box #18 
Chandrabani, Dehradun 248001, Uttarakhand. 
Tel: 94364 50822; akbhayriqmail.com  

5 Shri Arakkal Ashra, No-115/116, Swaraj Nagar, Manewada , Nagpur, Maharashtra. 
Tel: 8208020463 1 ash.arakkal@gmail.com  

6 Dr. Joseph Bagyaraj, No. 41 RBI Colony, Anand Nagar, Bengaluru, Karnataka. 
Tel: 91- 9448465368; dibadvaraAqmail.com  

7 Dr. M. Sanjappa, 502, Block C-7, Kendriya Vihar, Ballari Road, Yelahanka, Bengaluru 
560064, Karnataka. 	 • 
Tel: Phone: 080 23330153 Ext.302. Email: sanjappam(Espymail.com  

8 Dr. Ramakrishna, Flat No. 6, Navami Varsha Apartment, Srinivasapura, Opposite JSS 
Engineering College, Bangalore — 560060, Karnataka. 
Tel: 7760669210; Ramakrishna.zsigmail.com  

— 
9 Dr. P.K. Singh, E-2, National Bureau of Animal Genetic Resources, GT Road bypass, 

PO Box-129, Karnal 132001, Haryana. 
Tel: Ph. 09416411329(M); pksinghmathuraqmail com 

10 Dr. Oomen V Oomen, GRA E-77, Gandhipuram, Sreekaryam, Trivandrum 695017, 
Kerala. 
Tel: 9447728940 Email: ponlmenvp_ojaii.com, 

11 Dr. V.G. Malathi, Sreekumaran Hill Crest Apartment, CKS Avenue, Thondamuthur, 
Coimbatore 641046, Tamil Nadu. 
Tel: 8110996093; vgmalathiOrediffmail.com  

12 Dr. 	Neelima 	Jerath, 	Director 	General, 	Pushpa 	Gujral 	Science 	City, 	Jalandhar- 
Kapurthala Road, Kapurthala, Punjab. 
Mob: 7087032265 / 9417555857; neelimakjftyahco.co.uk  

13 Dr. D. Narasimhan, No, 5, Santhana Lakshmi Street, Rajeswari Nagar Selaiyur, 
Chennai-600 073, Tamil Nadu. 
Mobile: 98402 31967; narasirrhandCD,grnali.com  
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1-1-Rwr c #01 -4 31-q-Tr-a cmie-ii 	I LI 	I f 	 -r TfargtZT VrCZTY 

fq-EITI 23 (12) ch 714qT9)-  ci\-) 3-tdltd 	-14-R4M 
ct)) el)cb 
	

cl)  fqlitur 	4-11 4 fq1-1 	cict4c61 U6R1c11 VTN 

-r+--Err vim! t 

2. 	 utzr -oltd wf4-w- u-r 	 4ci.)1 

347/2016 3t z 	1 WO. 	 ITTftff WZI ft91T 

09.08.2019 	18.03.2020 c,f) 41c1-1 	V-4.T 	f1 k-1 *c -N 

fkWR) 	 Tit-U 	 UTU 

-Uf4f i-  4)1 410-f W1731 ft-zrr 4 	R1i * *'-1 	4-1'W fl 1 e.1).  cl; 	(114) 
MI6 ellb. 	

3 /44-4t 4)1 ftTriur 1 -zur 41 z11 t 	ve-z-r 	Trft-d-  4-4-ftftzT-d-r 

* 

uluftro_T-d-r q61"Vq *1fE 3 R-Q-1-1t 

ct-) 4iict) Q-1-r4i-zT ,w -  --Q-T-qi-Er f4wPsi " Tiro- 	 W6iq-9.  

-ftwrzf ct)QT 	,-1.cq41 fliQ l c61 cfp ,-icc,Lif * 

1 52 52 CitiRld f6r Litimo 

' -(1 
313 313 uirlt-iq 	LitiRid 

22814 22814 -aili Li ti H40 

23179 23179 -En-Tr 

2 16 16 .9Trtg rin 	ftTP:f 
ft---i-q 

98 98 '14k 	4 Icf) I 

264 264 ‘-i4 k tiNEfq 

378 378 TfrTi 

23557 23557 Tr6ROF 
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* Note- *as on date 100 percent BMCs are constituted 

1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no of 

13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest 
Department 

2. As per order of Department of Urban Development, Govt of MP dated 8 June 2020 PIC 

of council (Chairmen of council) of Nagar Palika and Nagar Parishad and MIC (Mahapor 

of council) of Nagar Nigam are nominated for functioning of BMCs at all urban body level 

in the state. ( Annexure-1) 

3. As per order of Department of Panchayat and Rural Development, Govt of MP dated 

4 July 2020 all administrative committee (Where local body Panchayat dissolved) and 

Panchayat ( Panchayat level where BMCs have not constituted) have been ordered for 

performing BMCs responsibilities. ( Annexure-2) 

3. 	 31-Trff c 	I 1 l 4 1LII 	 M 	e 1sue. 3407 / 2016 ch 

ftql* 09 3171- 	2019 	U 18.03.2020 ch .rquiztc 1-11 rici 

RnW1 COI 	 Ct) () 	 TrurPr -r \F-Fa 	 gru 
eqwrzT  	flfN)' 	 (1-i-r4m0 	t 23179 

	

9-Trft   LN 378, cgd 23557) IF Digital and Dynamic ei)ci) 
flu. 	

411-  ffituT (People's Biodiversity Register- PBR) ct lM-14 Lkui itzfr 

4 lql t 

rfilful 	 31 dff R-2,rit (Updated on 10.07.2020) 

sb 4-lict) wr----zr -c-k -R--2-1T-4m " d cb 	 Li \AI 

fM-Tzi f• Th-fzi 4 1'44E7 4 cgei , -k5z41 * 

42,ei 	1lY-  

1 52 52 -1 -c4Rici f -a-  Lzik4c1 

•-c--K - 
313 313 ut -iLiq 	LitilLiii 

22814 22814 1Thi Li -ci RI 0 

23179 23179 ztp-r 

2 16 16 1-FtrZi -1 4 k fkrpi 
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s.nfict) wr4q.  ,-ci ,  _4-i-  A 47 ., u fa-R u-d-r ift 

f -wrzf f .---1-zr ffq9-lui 	-ml-  (to 	,d. s.ii 

u3cd- 	-k_q1 

98 98 
irq'WITT -I 4 H 	L11 	ct)I 

264 264 '1 4 k trWirq 

378 378 thTi 

23557 23557 416M 4 1 

* Note- Digital and dyanamic base PBR have been prepared with secondary data. 
Secondary data received from line departments and local body. As on date 100 
percent Digital and dyanamic PBRs are completed. 

4. Act) 	 izt-Af 	i 	cj 	 ch X16q) 	411 fali-Fft (tiie-N4) TRr 

tqft  	 T-Tr fall-Ffizr 	l 	c. I 	.3-11-14701 ci-)1 	cb) Lk-KT 
Clt) WF-4171 f 	L 	u*-g cf (-10).-M 	 t 

.1t1 	vil.-14)1) cf)) Lirit3TR COTE -44 1RT-Ito 	 ct-) 

,4)u.)u) stti CI; 31-m-R 	 Act) 	 4)1 
f4Tifur wr4 ftzur 4 R11 1 

5. Tiltft col 34---uTd 	 31uRRq-d-r 	-TA 	'-c1 	RDIR 	4 1i 

el) 	ck31 	CI (fiUM-  q   ou)41 	u71 utter -ffqr 4jutucc11 cbt 3 	r fir 3-11-11 

utzT 	q-k7r 	1 4--11,v-IN '4--1 f uDz4).  Jto-r f 	T 4 1-11 	I 
1. TTeMf tck 1TR.— (4R1 	—3) 

People's Biodivesity Register (PBR) Quality Evaluation Monitoring -i141 

2. 1\i'Ll tc-N 	4RRitd-4 ) 

dl's i Thtzr People's Biodivesity Register (PBR) Quality Evaluation Monitoring 

(-Tc-ozr 	Trurp---zr 	31,Trai--d-r 

3. , l‘sq 	rt17:1 	 (irftftiz-5 ) 
.R -J4Ef People's Biodivesity Register (PBR) Quality Evaluation Monitoring 

Tfft4, 	 -4g -(1-  3TUj8Td-T 

4. At *c1 ER— (1-1R1 —6 ) 

People's Biodivesity Register (PBR) Technical Screening Tiff 

(4- 1 1 ct) 	

allk. 

	 3Tu:tai---d-r 

6. WkW 	a-IILIct) 't-c1 k 	'd LI ^1 cl) ct) u-) 

Quality Evaluation Monitoring 

Biodivesity Register (PBR) Technical Screening 

. u-fff 	u; f -471u-r 	u-)1 

z4). 416-1 f 	rr Trar * I *,-1 
Tird-ff -WRI—W[40 -̀1r People's 

TI-tft TR-r c ch 	crilcb 
4 
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ti--4r 	ful-fta q(-r 	 Ohl cic)c 4,turocvit chl trt&fur 

*fl 

	

7. 	ct3c-i 	 1=1.91.1T3-Ef.  
Oh. 

(--k Digital and Dynamic kco 	 tit 

ftlitUT (People's Biodiversity Register- PBR) 'ftPftur 	gfWZ1T ch) 	tf 	c 

,61-taT wga f'+-Tur 41L41 I 	sd6 mci) 	 Gict301 
Digital and Dynamic ri)ch 	 4A- f 	T -#.04 	R-s34 

m-qc-11cpui f 	T 4R11 

	

7.1 	dlct) 44redudr 	r4Tri-ur 	wzr- 	aTurrzi— 7-rrtzT 

TTr Cn 	 3T-1-ErTiTzfr \r-73- 	 gm. 	li-rEf-r341 

Billingual (fg---4rT 3t4)---41-) 1q-Er -0-4-R ft-4 4N) 11 	c I 	sk'-qci)cMul 

fir 4 1 	X11 I qui- 	ct)) 0X11 	1i 31-ZIFFI): 	i 	sd f -Efl.  4 1 it- 

(1)ci, ,34cl1 num- -ch4t 	3.TwRI 

Chapter No Name of Chapter 

1 General Information 

2 Peoplescape, Landscape, Waterscape and Soil 

3 Forest Biodiversity 

4 Agro Biodiversity 

5 Aquatic Biodiversity 

6 Traditional Knowledge 

7 Access Benefit Sharing (ABS) 

	

7.2 	 CO) 31-q-TM VW-II N-11 	̀4-1 41'W Digital and Dynamic CI) ct) 

It-4r T2-1:117 	4-1I6 	10 vylli 2020 wt.) c.61 3T-4-14 	 I 

	

7.3 	-irftzt 	 — 	fTfq-RT11 cb) 	 1:41.TFT ‘d-24-1 

TIRT el)ct) vIcinnUdi.  41r f 1=6-13T 	4 N) 	3N-Tr-a cf)H.41 4N1 
7.3.1 11111— 	

OIL 	
c1-)k T&-  clic) hr' c 

iMb. 

71-1 -4, 49.  falfirr -rTr olct) 	 t Myr 

4N) 

7.3.2 f -ft-Tf'r 4-(-1;fki 41— cir-r -141-1-Fr, -q-rg g-ru 	Litimo f'44Tu7r 	T f'aftM 

cl-)1 	 c1-1 k;ci fir 
	 c) 	 cb) 4-114q1-1 	 TrEir 
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7.3.3 TfaiCIT 	v31 ci 	 -44 State level PBR Preparation Cell 

( Special Task Force- PBR)  ZFr 71 --I 1 T1 TTT  -g 1 )c-i 	)--g grU 6 

dci-44 f4 	iz-c)-911-1!rir *-c-4 cb) Act) 	 ft4=fiTIT 

ch 	 , c11 	 ti 

v3-11 f 	 r 3w r c f 	f 	ch W-Ero 
alik 

1 • jAr &R. '311-ft-4M TO, •-1-4 	Trurv---T 	 Aicrra 
2. .ict,)(4 rl 15, fl614ct, 	 TruiTittj 

3. 3T. Mf 	r 2T 2.1#R-i,fl614c1-) 	Ti-r-4-a,Trurv-a7r 	 41)-ErrF 

4. 3T.Tp-wr 1id1R41, cicbrilcbrl 	liarqt7-r 	
ab, 

4-g qiYITIF 

5. 411,o t-6-, c1 it 	l facAtsro, TIMI;thrVFzi- 	 A-c1-1 

6.4r cruR wiT, do-44 	fo-1-Tro, TrwiTtTr 	 4-eedq-d-r 	li)-crr- i 
7. 5A'r 	6Pq1(,), oct,414 	Trwv---vr 	-4-4ftrazi-d-r 

8. 3 -TM fti-g4cv1, (UNDP-Intern)7inr1;itT I T (.3" 1-4f4f-I-M 4-4 1#1:11F I 

9. 4t 4c1-)R1 	c-14,114 f4tisro— Ti 	2T 	 t A-EFIF 

10. '311 ftzi-Ef -1z111, c-10)-i)cA 	1 	1 Tier war 	
.1. M. 	

*Crl-F 

	

7.3.4 	\J1-11-K Li-c4Ric1 	 —RI 	 4-11-111 M.P. Council of 

Science & Technology Bhopal (MAPCOST, Bhopal) ch T1-6711-1T" T)- 

N) I 91 	I f -)1). 	34-ruR1 dlcf) v3IciRiaz-Tur q fffuT -44 -ftWRI 

	

vi -vi 	 3T-ruR 	 1-zuR f -Tur TTY 

	

7.3.5 	sI l 610— 	171 	 T)M2--- tr 51t1 (4)) s--ichic1 ct") 

f+-71-1-  4 Rr (I 5 	I I 	 I d-24-r f FJ cik 
.1 ---zur 4 N-11 	1 fl  	 dlcb 

	

-ct-4 Ct') 	ch 3T 	J' 5 I t I VRT cf) 141.1 cbi -ftTriur f it 
4N-11 

	

7.4 	*c f' 	wfiti — 	mt7Jf 	ch qi(,i-t 	 Act) 
f+-zir TRir 

	

7.4.1 -c-1 ER 111 	 ct) 	1 Rum iflt 
ct)k -q- §14ci 	1 cI f 	'd4-1-cM 

	

'2)cl->5) 	It! 7Wf -ff ct)') 	 cl) fait 
ff -01T 	I 4(11 (-1 -I 31--Wt, 	 d -ff2Tr 
3T14 	, 	 -11.5cd 34-ftwut q9-rf H) 

7.4.2 	c61 	T1-31g— f T ct)(')crt 	3TarafdT 	TFitff &IA) 
a. M. 

Ti-Tx 	Act) 	 th4t fir 	-t1----F4rf Tn f cl\-) 
, ct-;.5sa 	vr[Tf ct 	 T -4r TrEfrt 

	

7.5 	4 f4411Ur c4) vit-zrr— 	Enei d I sT-RT 3.1q7d-  ct)H41 TRIT f 	(1)0) 

3T1t cl)) I t 1 fl.ct) Cl 	I-Trit 	ft/Taff f+--zrr Tr-Tir 
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Chapter 

No 

Name of Chapter Chapters Segregated for Secondary data collection 

1 General Information 

Part-1 	General information 
2 Peoplescape, Landscape, 

Waterscape and Soil 

3 Forest Biodiversity 

Part-2 	Biodiversity- Sector specific information. 

4 Agro Biodiversity 

5 Aquatic Biodiversity 

6 Traditional Knowledge 

7 Access Benefit Sharing (ABS) 

7.5.1 cvnch .44-14.14UT 	ch 	cl) aTZIfFEII ch  f 	National Population 

Register (NPR) 2011 	 5It1 	f+--Eff 4 1-11 I -1:44 Geographical area (Hact./ 

Sq Km), Total House holds, Total population, Total population of male and female, 

Water resources (Status) Well, handpumps, tubewell/ borewell, Spring, River/ 

Canal, Pond/ lake/tank, Nine fold Land classification (Hactares) chl Gldl PfTR1- 

f+-TIT 4Ril I 	02-1- 	ci) Soil type f f Department Farmers Welfare and 

Agriculture Development Govt of MP— chl 5141 3TTI fir 'Rif I 

7.5.2 M) ch v ci) 178-1 ct\) 3TaiPt 	 r4WiEf 

Unique ID OR ct) 5Idl AT f WZIT 

Ill 	flC01 	CPNUI erg 	 TQ-1-11 jr -WITT 	 c 

3Tufref 	 t I 

7.5.3 c n ch 	ci F cl 	IzEt 	78-2 ch 31ITfizt 	-r&z)- 	 c) 

f64 Master file c 	4 1 -  I 	-Ict)I -4304 ct)Nu( LI6 	14) 	51tI 

-Ucr-J-ecTffT c.t) f 	R-P-Fd- 	 LN Replicate V-)th 	I 

7.5.4 Act) 	 1:11 cf\) ITFJ-2 ct) fc 	52 f -A-  ct)) 20 4-Ik-t 1:b7t6.  

	

tTR c6) '14. ! 	17ffitd-  tEirR" 	 31-ruFfir JN-111 

a- Agro-climatic zone based districts clusters- 11 Agro-climatic regions and 5 crop zones. 

b- River Basin base districts clusters- Districts are divided according to 11 river basins. 

c- Soil type based districts clusters- Districts are divided according to four soil type. 
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‘id 

d- Google Earth Map- habitat estimation vegetation and water bodies. 

	

7.5.5 	cl) 	 itt ci 78-2 c 	4.114-1 	 cl\-) 

3i-ruRy 14--1iTik -1/11:1 11T-1H4c1 cf) [ 4-11T-IN 	fir Trzfr 

a- Sets of combination at local body clusters 
b- Local body has only agriculture biodiversity 

c- Local body has agriculture and forest biodiversity 

d- Local body has agriculture and aquatic biodiversity 

e- Local body has agriculture, forest and aquatic biodiversity 

	

7.5.6 	th-1-4-F 44 cfri fol-Fr ct\.) 	ircTr9, TJ:4fir, \3slAc) 

f'41-1-p-r 	 3-1-4-f4ff 

,)ct.;41 51c 1qrrLTr f 	T 4 ILII I 	'dcf' 	 U-VILK 	-c-IR(c 

fsitov_11. uqr 416(4110m1- TRT 	 )cr;a s l 	c. l4-fr 	f+-Eur 4 k-11 I 

*'dCh d124- g) 	q171 TO 	-0-ZIRf 	4N.) 890 Act) 	 Et-A 

4-11  	 111 I 

7.5.7 

	

	 78-2 ci; 	 Aquatic 

Biodiversity- Districts wise segregated River basin data (Aquatic species details) 

used 	1 v-11-10)1 	ct)) 3'1171)-11- 	 4 I-1I I * -1Cf\-) 	g) Traditional 

Knowledge ch 3T1117:1 	 PPc(f 9er .6)- 	I 31&fl-TJ 

Access Benefit Sharing (ABS)- c-1) 	ci\-) fa-4 tg   \3t-id&-Tplc l cb) 

rfrTrzrr *l 

7.5.8 calct) 	 tft 	EIT-J- 

4)) #414fffvc ct\') s) 

--rTir TRir 	3fruR 

4N1 

7.5.9 #1T14 (1) ct) 31c4fRu-d-r 

\ifl f c ci>> 

fry 	ct) 	ci)  

2 cl; 	tEiR c6) 4 14- 1-1N-t 	ci .1d1 

\51tI 	"f -4 Data Source file ch 

ct\-) 718-2 3T 	ch s)c1-;) 5It 	I 

3:24-F4rEi -r4WPSI 	 TI,341t 	3.17-TR" tR 
u118-2 	I I ch) 	-ffr21. vil cl`)~  

Etlr 1T1R   I 

8. ct) -4-q-WOTM 	wr *T-1) co u — 	ch c1 ct),-11 4 1.1L10 TR-r Tif4it cl\-) 

s141&-T 	 uviLiq Litimd, 4,1141 LitiRici 

1-Fqrzi 	c 	 '14I yI11cI, -d-qr 	Erp-EK 
el) 	CP 	 ift CPI 3TWO 	gq- 	 cl "1 VI Cra OA 	‘-qc-Nt-)‘01 

r--TIT 4 H-11 

9. 3TPA TM:a 	 \14)ctc-1 -cic-11cul c afrq-H yralizi W-Em 

gTTI. 	1Z crff-gr-4 	31--q-Tr-ff c4-)1 1 7RrT- 

9.1.1 	1#114 ci 341- 	 4-11 T-Tr 31-q-TM ct)%fl q I 4 R11 f 	f 1) 23557 --Q11-41-4 
Alk 

	

ftWi-Tf Lk oil 	 ftfff-u-r 	 wr4 DTI 	 cl-)1 

tOrd- 	fR3idC'i '014 	 \i)cf)ti) 	 3TruR 	 
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fDtc-1 	sk4T-f1f1ct) (110-) 	 ri-lt 	 fkiitur 	ant-14) 
To:fq-N-u 	Trar 	\J 	 ii ij-grq fkar Trzirf 	1-1\311 mct ft-41 

	

itsqiciell 4 Ti-Rf i T vile)! ft3R-Alm-Tur 	 ci-)1 crcr- 
t I rill 

	

9.1.2 	 ;fr W6rTZT gTRT Tgfi4 ftzir 	 f4) 	4-eaftziffr 
3Turffi 4 T,i) T/Tr-4fizr fl-wrzr \7161 -$t i)cr;s4)sici '3 	'1b9.1b9   ftfku 

	

fd64-11 c i ‘96144or 	ticorci c0 I \3-61,) 34--q-Tr-ff 	#t 	utvicta 

	

\9 4-111 cl).) 4 Rffth--Trr 	 -f -R=R)-  4 tt-4t c6) 	cta 
3PTE-  B)-01 

	

9.1.3 	 cN) 	 gTT 	fkTiff iqi D) 

3TWIT4 	c g-R-r 	RicIcik stel 	4 mutINI 4 Vt, 
-ff2IT 	*ftm 317fR 	4-droTm 	Tzzirti gq  	sIcI 610 

uffricta 34ei T cmii 741ft I cfq.StiN 4v1) "WI 31 ffff 1t711 
	 31'40-  6)4i1 \31) 14) tg 	 3T2T-qrr.P_Tr-41-zr. 	ickwRr ,kck 	ftt-d vrf -zrr 

i N-t tfrltF cP) q &9-cri 	3 	T cmmi vi N) c 	ci)) 31--41-r-ff 
cmRit 4 1 ql 

	

9.1.4 	 \si. Tire Tr) 	3T-q-Trff cmiqr N41 14) itt 	q-rfk-4 

	

--q-froT-ar 4 uivicta 	 171R c61 41i 	N-c 

 31-TTR f4qi--afr ct 	fUtIO cr)) 3qc T cOlL11 
3174 	4 ut1-tct4 cnl ac   tg 

cr)Rit 

9.1.5 T{PTic t1-4 T. 1. WV 4-1611-11%i .g-TAT v-161 (V tr faft-zn- 

cr-N,T-d 	 TRT -Tag fkzur NI 14 tilt 	141 1IRCO 

31-z271-4 -44 ul I -I ct4 	-ict")c'l 9--ei r+-Tur 4 H-41 t I 	‘-1 	URI *fl 3TaiRr col 

.311.) 	3-azEff ult.-to-01 	l 	r-d crmLit utiJii I tilt 

4 3fcrtz-  fi utiv) 	gru -t-g c y 3•41-zi-qt 	v-q-m 

4 -r---Tft 

9.1.6 	 I vi v 	1I gT71-  111t14 	 -Rt:11 	ft,4-ff TrtZ1 

Sil 	cl ‘--q) 4 3f1-74-MT-4 	pierTr-04-ds Itr c4-)1 . 1-rtrzt r4wrzr ,m,< 4 

olct) 1--eaftw-r tft 	Q-11•0 4)1 g-0-4 ft-ar 41 41 i Li6 ulicicta 3rjg-ru 
	 rtrft I 

9.1.7 TuRif6-  flq-z4 	 TIRT 	-e4Tr EnR 	orc.4 4 uil-tcra 	Tilt 

1): fli4Acf 	 4)1 Taf-4 fkzfr Rir i 	3T-q-Tiff ctr1 NI 14) 

i-u Avian Biodiversity c6) *ch)Ruh-i 	 q'fg ct)) WT.WcT ct) 14- 

7r7P-ft 

10. \i-fq,4-44 TrrA--4, TTE2PAVT 	444W-Tdi" 4)--4 ITd 
10.1.1 ki 	 Tift4, 1:1WAtTr7R571- 	 -q)--4 4;1 c C if 91 fa'-i 
	 ffttsf 3ilTti 	4 	RH I 	3--lc.1)\ gRT 3f4Tid-  cM1q1 4R11 14) 

6t-;5‘) sIc I 	3TIVR 	 4[ 	 Eilt Digital and Dynamic 

*c)cirik  	1 -Tfikf   1-grq): 6i-)1 

Et--4r ct)) 311:1" f 	urr.) 	cm4c116)   T#41 

qiur 	w?,-frif 
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10.1.2 	 •UTr ct)) IcTIiir+--Err TRIT 

f1 cl\-) flqr-T4J1 c ftq-Tur vcr 	\31-1(4 3Tv-q-TJ{— 	 ct)) 

*14-111 ct-) 	 ct-) I 

10.1.3 	 Tse-zr -q-rEFT 	A-urr& tic co-IR6k 
cb) 	cc.11.) 	3T-44-ra cl-)1q1 	NA I I -1 -Ti-Ta 

fTh-174 	4 calms 	it- r 	-9-Trtrzi ftwrzr 	 4 uivictr cl-)1 

,flc ►  
10.1.4 \LI ‘2-LI TrIW4 URI f 	f 1 cI f ITTrzrr 14?14---4 4 Qii-icta c 31-ruR L-N 

ftwrzi 4 *fl cf,kui 

	

1:WitO 	 3ffUR Lk replicate 4 coRiciig) 	ffi -r-4 4 	fttrEr 

uivict4 cm INT 	 -r)ct) 1WR-z 	'IT am 	ichr cnl 31--a-d-  cf) ,) 
4 cpvicie c.t, 	 

10.1.5 flq•M Tif= 4 	Rafct f+-Tfr 41qt 1 	 -Rj--arq1 	flIzT 

ftsRr—fUtiwil.  4  People's Biodivesity Register (PBR) Technical Screening 
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Dated 20.01.2020 

OFFICE MEMORANDUM 

Sub: 	Constitution of Monitoring Committee for overseeing the quality of People's 
Biodiversity Registers (PBRs) by evolving a suitable mechanism — regarding 

Ref: 	Office Memorandum No. C-12027/6/2016-CS Ill dated 15/01/2020 of the 
Ministry of Environment, Forest & Climate Change, CS-Ill (Biodiversity) 
Division. 

Section 41(1) of the Biological Diversity Act, 2002 states that, "Every local body shall 
constitute a Biodiversity Management Committee within its area for the purpose of promoting 
conservation, sustainable use and documentation of biological diversity including 
preservation of habitats, conservation of land races, folk varieties and cultivars, domesticated 
stocks and breeds of animals and microorganisms and chronicling of knowledge relating to 
biological diversity." 

2. As per Rule 22(6) of the Biological Diversity Rules, 2004, the main function of the 
Biodiversity Management Committee is to prepare People's Biodiversity Register in 
consultation with local people. The Register shall contain comprehensive information on 
availability and knowledge of local biological resources, their medicinal or any other use or 
any other traditional knowledge associated with them. The People's Biodiversity Registers 
shall be maintained and validated by the Bio-diversity Management Committee. 

3. People's Biodiversity Registers (PBRs)) are statutory technical documents that capture all 
the details of biological resources and associated knowledge available in the jurisdiction of 
the local body. Any person or entity accessing these biological resources or associated 
knowledge for research / bio-survey / bio-utilization / commercial utilization, are under 
obligation to share a portion of their benefit to the local communities to help in the 
conservation and sustainable availability of these resources. 

4. Preparation of PBRs require technical expertise at various stages. Compiling and 
collating the biological resources requires a comprehensive understanding of the subject 
matter. Therefore, a general awareness is required amongst local bodies for decision making 
in the use of biological resources available in their jurisdiction. 

5. The Principal Bench of the Hon'ble National Green Tribunal vide Order dated 9th August 
2019 in OA No. 347 of 2016 had issued instructions to constitute a monitoring Committee to 
oversee the quality of PBRs on sample basis by evolving a suitable mechanism. 



6. Ministry of Environment, Forest and Climate Change vide Office Memorandum referred 
above, has authorized the National Biodiversity Authority to constitute two Committees which 
will monitor the quality of PBRs. 

7. Accordingly, the following Committees are being constituted as below:- 

A. Monitoring Committee — I for States I Union Territories — Andhra Pradesh, 
Chhattisgarh, Maharashtra, Gujarat, Telangana, Karnataka, Kerala, Tamil Nadu, 
Madhya Pradesh, Odisha, Goa, Andaman and Nicobar, Dadar and Nagar Haveli, Diu 
and Daman, Lakshadweep and Puducherry is as below: 

S.No. Name Designation / Organisation Chairperson / 
Members 

I Dr, S.K. Khanduri Ex-PCCF, Kerala Chairperson 
2 Dr, Joseph Bagyaraj Microbiologist and Honorary 

Scientist 
Member 

3 Dr. Oomen V Oomen Ex -Chairman, SBB, Kerala Member 
4 Dr. D. Narasimhan Retd. 	Professor, 	Madras 

Christian College 
Member 

5 Dr. Ramakrishna Ex-Director, ZSI Member 
6 Dr. V.G. Malathi Ex-Principal Scientist, ICAR Member 

B. Monitoring Committee — II for States / Union Territories — Arunachal Pradesh, 
Assam, Bihar, Himachal Pradesh, Jharkhand, Manipur, Mizoram, Nagaland, Punjab, 
Rajasthan, Sikkim, Uttar Pradesh, Uttarakhand, West Bengal, Chandigarh, Delhi, 
Jammu and Kashmir and Ladakh is as below: 

S.No. Name Designation 	 I 
Organisation 

Chairperson 
Members 

I Dr.R.B.S. Rawat Ex-PCCF, Uttarakhand Chairperson 
2 Dr. A.K. Gupta Ex- PCCF, Tripura Member 
3 Shri R.R. Shukla Ex-PCCF, Kerala Member 
4 Shri Arakkal Ashraf Ex-PCCF and Ex Member 

Secretary, 	Maharashtra 
SBB 

Member 

5 Dr. P.K. Singh Principal Scientist, National 
Bureau of Animal Genetic 
Resources 

Member 

6 Dr. M. Sanjappa Ex-Director, BSI Member 
7 Dr. Neelima Jerath Ex-Member 	Secretary, 

Punjab SBB & DG, Science 
City, Kapurthala 

Member 

8. The Secretary, NBA would serve as Member Secretary for both the committees. 

9. The Monitoring Committees would have the following terms of reference: 
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i. To oversee the quality of PBRs on sample basis by evolving a suitable 
mechanism; 

ii. To interact with relevant stakeholders who are involved in the preparation of PBRs 
or as it deems fit; 

iii. To submit report to NBA every three months. The first report is to be submitted on 
or before 31st March 2020; 

10. The tenure of the Committee shall be for a period of two years from the date of its 
constitution. The NBA may amend the TORs, if required. 

11. The guidelines for the Committee shall be as referred to in Annexure I. 

12. This issues with the approval of the competent authority. 

(J.JUSTIN MOHAN, IFS) 

Secretary, National Biodiversity Authority. 

To 

1. All Members of the Committee (as per Annexure II) 
2. All Chairman's of State Biodiversity Boards 
3. All Member Secretaries of State Biodiversity Boards 
4. Private Secretary to Chairman, NBA 
5. Administrative Officer, NBA 
6. Accounts Officer, NBA 
7. Guard File 
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ANNEXURE —1  

GUIDELINES  

The following guidelines are issued for proper conduct of the meeting to achieve the expected 
outcomes. 

1. Committees are being constituted mainly to advise NBA on technical, techno-legal, 
administrative, scientific, statutory and miscellaneous matters. The role of the 
Committee is more or less similar to that of ( Amicus Curiae' in the Court of Law. 

2. Chairman/Member Secretary of the Committee are empowered to invite/seek opinion 
of experts/special invitees, academicians and others as they deem fit. 

3. The Chairman and members are requested to kindly make it convenient to attend the 
meeting at the fixed venue and time. The NBA / State Biodiversity Board (SBB) will 
arrange transport from Airport / Railway station / bus stand to and from the venue of 
the meeting. 

4. The travel of cost by Air (Air India - economy class) / train (AC-II Tier) / road mileage 
etc., incurred by the Chairman and the members / invitees will be reimbursed on 
production of the tickets / boarding pass along with bills in the prescribed format 
provided by NBA/SBB. The lodging and boarding will be provided by the NBA/SBB. 

5. As per the directions issued by the Ministry of Finance vide O.M. no. No.19024/ 
2212017-E. IV, dated 19th July, 2017, the Members are required to purchase the ticket 
from three authorized travel agents viz. M/s Balmer Lawrie & Company limited (BLCL), 
M/s Ashok Travels & Tours (ATT) and Indian Railways Catering and Tourism 
Corporation Ltd. (IRCTC), or tickets may be booked directly from the Airlines. 

6. The Chairman of the committee is entitled for an amount of Rs.6000/- as sitting fee 
per day. Members and other invitees are entitled for an amount of Rs.4000/- as sitting 
fee per day. 

7. As per OM. No. 19047/10/2016-E-IV dt 12/4/2017 issued by Ministry of Finance, non-
official members alone are entitled to draw sitting fees for attending the meetings of 
the Expert Committee. The definition of Non-official members as per OM are as 
follows: "For the purpose of grant of sitting fee only such persons are to be considered 
as non-officials who are not employed in any institution / organisation / body funded by 
the Central Government" 

8. The committee is requested to submit a quarterly report to the NBA duly authenticated 
by all the members. The NBA in turn shall furnish the report to the MoEF&CC. In 
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order to finalize and submit the report, a lump sum of Rs.5,000/- will be paid to the 
Chairman per quarter, to meet the postal expenses, mobile, internet charges and cost 
of secretarial assistance at his place of stay on request. For payment of lump sum, a 
self-declared certificate to the effect that the expenditure has been incurred for the 
above purpose has to be furnished by the Chairman. 

9. The committee shall oversee the PBR preparation in accordance with the provisions of 
the Biological Diversity Act, 2002 and the Rules / Regulations / Guidelines framed 
thereunder. 

10. The Chairman and members shall exchange notes and views on the subject matter to 
be discussed during the meeting / field visit. Given the sensitivity and nature of 
deliberations of the Committee, members are requested not to engage in any bilateral 
discussion with non-members regarding the subject matter. 

5 



ANNEXURE —11  

  

1 Dr. 	S.K. 	Khanduri, 	409, 	Nilaya 	Hills, 	Haridwar 	Bypass, 	Dehradun 	248001, 
Uttarakhand. 
Tel: 9871800409; skhanduri57cgmail.com  

2 Dr. 	R.B.S. 	Rawat, 	188/1 	Doon Valley Officers 	Society, 	Vasant Vihar, 	Dehradun 
248006, Uttarakhand. 
Tel: 9412051550; racjhubir226Agmail.com  

3 Shri R.R. Shukla, 107/112 (A) Jawahar Nagar, Kanpur-208012, Uttar Pradesh. 
Tel: 91 9895076129; rrskerala@yahoo.co.in  

4 Dr. A.K. Gupta, Senior Professional Fellow, Wildlife Institute of India, P. 0. Box #18 
Chandrabani, Dehradun 248001, Uttarakhand. 
Tel: 94364 50822; akphayri@gmail.com  

5 Shri Arakkal Ashra, No-115/116, Swaraj Nagar, Manewada , Nagpur, Maharashtra. 
Tel: 8208020463 I ash.arakkalgmail.com  

6 Dr. Joseph Bagyaraj, No. 41 RBI Colony, Anand Nagar, Bengaluru, Karnataka. 
Tel: 91- 9448465368; dibacivaraigmail.com  

7 Dr. M. Sanjappa, 502, Block 0-7, Kendriya Vihar, Ballari Road, Yelahanka, Bengaluru 
560064, Karnataka. 
Tel: Phone: 080 23330153 Ext.302. Email: sanjappam(C4mail.com  

8 Dr. Ramakrishna, Flat No. 6, Navami Varsha Apartment, Srinivasapura, Opposite JSS 
Engineering College, Bangalore — 560060, Karnataka. 
Tel: 7760669210; Ramakrishna.zsiAgmail.com  

9 Dr. P.K. Singh, E-2, National Bureau of Animal Genetic Resources, GT Road bypass, 
PO Box-129, Karnal 132001, Haryana. 
Tel: Ph. 09416411329(M); pksinghmathura@simail.com  

10 Dr. Oomen V Oomen, GRA E-77, Gandhipuram, Sreekaryam, Trivandrum 695017, 
Kerala. 
Tel: 9447728940 Email: oommenvo0gmail.com, 

11 Dr. V.G. Malathi, Sreekumaran Hill Crest Apartment, CKS Avenue, Thondamuthur, 
Coimbatore 641046, Tamil Nadu. 
Tel: 8110996093; vcimalathirediffmail,corn 

12 Dr. 	Neelima 	Jerath, 	Director 	General, 	Pushpa 	Gujral 	Science 	City, 	Jalandhar- 
Kapurthala Road, Kapurthala, Punjab. 
Mob: 7087032265 / 9417555857; neelimaki@yahoo.co.uk  

13 Dr. D. Narasimhan, No. 5, Santhana Lakshmi Street, Rajeswari Nagar Selaiyur, 
Chennai-600 073, Tamil Nadu. 
Mobile: 98402 31967; narasimhand@gmail.cam 
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ANNEXURE 

Madhya Pradesh State Biodiversity Board, Bhopa I (MP) 

Present Status of BMC formation (Updated on 10.07.2020) 

S. No. 

1 

Local Body Level Total no of 

local body * 

No of BMCs 

Constituted 

r- 

Panchayat Zila Panchayat 52 52 

Block/Janpad 

Panchayat 
313 313 

Gram Panchayat 22814 22814 

Total 23179 23 179 

Nagar 

Nikay 

Nagar Nigam 16 16 

Nagar Palika 98 98 

Nagar Parishad 264 264 

Total 378 378 

Grand Total 23557 * 23557**  

* The present status of total local body has now changed from 23617 to 23557 

becuause of change of boundries (Parisiman) 

** As on date 100 percent BMCs are constituted 

Note- 

1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no of 

13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest 

Department 

2. As per order of Department of Urban Development, Govt of MP dated 8 June 2020 PIC 

of council (Chairmen of council) of Nagar Palika and Nagar Parishad and MIC (Mahapor 

of council) of Nagar Nigam are nominated for functioning of BMCs at all urban body level 

in the state. ( Annexure-1) 

3. As per order of Department of Panchayat and Rural Development, Govt of MP dated 

4 July 2020 all administrative committee (Where local body Panchayat dissolved) and 

Panchayat ( Panchayat level where BMCs have not constituted) have been ordered for 

performing BMCs responsibilities. ( Annexure-2) 
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ANNEXURE  

Madhya Pradesh State Biodiversity Board, Bhopal (MP) 

Present Status of PBR preparation (Updated on 10.07.2020) 

S.No. 	Local Body Level 	Total no of 	No of digital and 

local body 	dyanamic PBR 

prepared * 

1 Panchayat 	Zila 

Panchayat 

Janpad 

Panchayat 

Gram 

Panchayat 

Total 

52 

313 

52 

313 

22814 

23179 

22814 

23179 

2 Nagar 

Nikay 

Nagar Nigam 
	

16 

Nagar Palika 

Nagar 

Parishad 

Total 
	

378 

98 

264 

16 

98 

264 

378 

Grand Total 23557 23557 ** 

* Digital and dyanamic base PBR have been prepared with secondary data. 

Secondary data received from line departments and local body. 

** As on date 100 percent Digital and dyanamic PBRs are completed. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

O.A. NO. 347/2016 

IN THE MATTER OF:  

 

CHANDRA BHAL SINGH ....APPLICANT 
VERSUS 

UNION OF INDIA & ORS. 	 ..RESPONDENTS 

PROOF OF SERVICE 

S.No. Name of Advocate Email id 

1.  Mr. A.B Akolkar, 

Advocate for Applicant 

abakolkar(ci gma i 1 .com 

2.  Rahul Choudhary, 

Advocate for Applicant 

rahulchoudharyygmai1. 

corn 

3.  Dr. Sarvam Ritam Khare, 

Advocate for Respondent 

litia,ation.lifelciDgmail.com  

4.  Mr. Shuvodeep Roy, 

Advocate for Respondent 

shuvodeep royrd red i ffi-n 

ail.com  

5.  Sandeep Singh 

Advocate for Respondent 

sandeepsindladvrii:L,,mail. 

com  

6.  Mr. Jagdishvaran 

Advocate for Respondent 

_jagdishla NA associates* g 

mail.com  

7.  Mr. Edward Belho, 

Advocate for Respondent 

ebelho@gmail.com  

8.  Ms. Runamoni Bhuyan 

Advocate for Respondent 

rohmanirOotmaiLcom 

9.  Ms. Ruchira Gupta 

Advocate for Respondent 

ruchiraE,uptatzmail.corn 

10.  Sunil Fernandes, 

Advocate for Respondent 

sunilfemandes (7 Llmai 1.co _ 

m 

11.  Mr. Guntar Pramod Kumar, 

Advocate for Respondent 

gunturpramodkumar/cig 

mail.com  

12.  Mr. Venkat Reddy, 

Advocate for Respondent 

venkatreddy(4maiLcom 



13.  Mr. Anil Grover, 

Advocate for Respondent 

anilaw2(4.)yahoo.com  

14.  Mr. Abhishek Atrey 

Advocate for Respondent 

abhishekatrev rd,,,2,mail.co . 	- 

m 

15.  Mr. Shiv Mangal Sharma, 

Advocate for Respondent 

shivmam4a1sharma(a unla ._.,..... 

il.corn 

16.  Mr. Abhishek Yadav, 

Advocate for Respondent 

1:dev.abhishek u-)2,mail.co 

m 

17.  Ravi Kant Pal, 

Advocate for Respondent 

advravikantpalL,,mail.co 

m 

18.  Sh. A Mariarputham 

Advocate for Respondent 

arputham25 	wriail.com  

19.  Ms. D. Bharti Reddy 

Advocate for Respondent 

bharati adv(ii yalloo.com  

20.  Mr. Mukul Singh, 

Advocate for Respondent 

mukulsing,Wg,mail.com  

21.  Ravi Kant Pal, 

Advocate for Respondent 

ravikantpal(ii .2-.mail.com 

22.  Ms. Arpana, 

Advocate for Respondent 

arpanadv27(4/g_mail.com 

23.  Adv. Ritu Raj Bishwas, 

Advocate for Respondent 

riturajbiswas:(4,mai I.com  

24.  Ms. Shashank Bajpai, 

Advocate for Respondent 

advocateshashankbajpai 

Icioc.,mai1.conl 

25.  richok407@gmail.com  

26.  Ms. Meera Gopal 

Advocate for Respondent 

meeragopal,mail.com  

27.  Adv. Anupama Ngangom, 

Advocate for Respondent 

anupamanLlam4om'Ci Lmai - 	- 

I.com  

28.  Sh. Shubham Bhalla, 

Advocate for Respondent 

shubhambhalla(iiumaiLc 

om 

29.  Ms. Aruna Mathur, 

Advocate for Respondent 

arunamathurmail.com  



30.  Mr. Bhawar Pal Singh, 

Advocate for Respondent 

banwarpalsintzh((igmail.c 

om 

31.  Mr. Surodeep Roy, 

Advocate for Respondent 

shrodeeproyki2gmail.coni 

32.  Mr. Rakesh Sharma 

Advocate for Respondent 

rakeshsharmaadv@LImail. 

corn 

33.  Mr. Deepak Jain, 

Advocate for Respondent 

deepakj a i n(ii L,mail.com  

34.  Mr. Ajay Jain 

Advocate for Respondent 

Ajayjainsc I 1 4(c-i;L,,mai 1.co 

m 

35.  Mr. Shashank Saxena, 

Advocate for Respondent 

shashanksaxena aiomail.c _'t. 

orn 

36.  Mr. Justin Grorge 

Advocate for Respondent 

justineL,,eorg„ermail.co 

m 

V.K. SHUKLA 
Counsel for Respondent No.14 

B-69, Lajpat Nagar 1, 
New Delhi — 110024 

M- 8800131234, 
E-mail: vkslawoffices@gmail.com  

DATED : 01.2020 

PLACE : NEW DELHI 
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V.K. Shukla <madhavnassociates@gmail.com>

Compliance Affidavit on behalf of Res. No. 14 in OA No. 347/2016 (Chandra Bhal
Singh vs UOI)
1 message

V.K. Shukla <madhavnassociates@gmail.com> Thu, Sep 10, 2020 at 4:24 PM
To: abakolkar@gmail.com, rahulchoudharyy@gmail.com, litigation.life@gmail.com, shuvodeep_roy@rediffmail.com,
sandeepsinghadv@gmail.com, jagdishlawassociates@gmail.com, ebelho@gmail.com, rohmani@hotmail.com,
ruchiragupta@gmail.com, sunilfernandes@gmail.com, gunturpramodkumar@gmail.com, venkatreddy@gmail.com,
anilaw2@yahoo.com, abhishekatrey@gmail.com, shivmangalsharma@gmail.com, kdev.abhishek@gmail.com,
advravikantpal@gmail.com, arputham25@gmail.com, bharati_adv@yahoo.com, mukulsingh@gmail.com,
ravikantpal@gmail.com, arpanadv27@gmail.com, riturajbiswas@gmail.com, advocateshashankbajpai@gmail.com,
richok407@gmail.com, meeragopal@gmail.com, anupamangangom@gmail.com, shubhambhalla@gmail.com,
arunamathur@gmail.com, banwarpalsingh@gmail.com, shrodeeproy@gmail.com, rakeshsharmaadv@gmail.com,
deepakjain@gmail.com, Ajayjainsc114@gmail.com, shashanksaxena@gmail.com, justinegeorge@gmail.com
Cc: vinod shukla <vkslawoffices@gmail.com>

Dear,
Pls, find attached a copy of the Compliance Affidavit on behalf of Resp. No. 14 in OA No.
347/2016  (Chandra Bhal Singh vs UOI).

Regards
V.K. SHUKLA
Respondent No. 14
Advocate, Supreme Court of India
Madhav & Associates B-69 | Lajpat Nagar-1 |
 New Delhi-110024 | Tele: 011-45558066 
E-mail: vkslawoffices@gmail.com | Mob.: +91 8800131234 |

 CONFIDENTIALITY NOTE

 

The contents of this message may be legally privileged and con�idential, for the use of the intended recipient(s)
only. It should not be read, copied and used by anyone other than the intended recipient. If you have received this
message in error, please immediately notify us at the above co-ordinates, preserve its con�identiality and delete it
from your system. Thank you.
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